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SHRI Y. B. CHAVAN : I would like to
make this point clear. I did say that the
Internal Affairs Committee did mot meet
formally to take a deeision. Tnformilly we
met and we discussed all varieties of problen:s
in the country because we have to maks a
review of position in the whole country, But
we have oot taken a decision on this matter
because this was not a matter for decision.
As I said, this matter is between the Governor
and the Chiel Minister of Gujarat, There.
fore, there was no occasion for us to take
a decision. If this is oot contradiction, what
else is contradiction ?

SHRI MORARJ1 DESAI : In the Inter-
nal Affairs Committee you can discuss
what you like. You can discoss the whole
world. Nobody can prevent you from doing
that, But when it has  boen published,
it woukd be a coniradiction if you say that
it was not the view of the Internal Affairs
Committeo of the Cabinet, Bat that is not
what you have done.

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : If you take the stand that
it was not a formal decision butit was an
informal discussion theo it would be worse.

SHRIY, B, CHAVAN : There is no
question of any decision, When we mect
we certainly discuss many things informally.
What can we say aboul it here ?

SHRIMATI TARKESHWARI SINHA
(Basti) : Sir. we wamt your protection.
We want only a clarification and pot any
discussion. How does he counteract the
impression that #s prevaling in thé entire
country because of this newspaper report ?
It is a deliberate leakage by ome of the
Cabinet Ministers that this maiter was
discussed by the Internal Affairs Committec.
By this report very serious damage has been
done amd it has undermised the institution
of Governor.

SHRI MANUBHAI PATEL : The
Governor of Gujaratis no longer neutral.
He is taking a particular line. He is taking
sides and he is lining up with the Indicate,
The Governor of Gujarat will be influenced

MR SPEAKER : I would request all
of you to resume your seats.

SHRI VIKRAM CHAND MAHAJAN :
(Chamba) : Sir, [ have givea notice of a
calling attendion and short Notice guestion
about Himachal Pradesh .

MR. SPEAKER I had my hopes om
this side; now they are proving worse,

SHRI MANUBHAL PATEL : We will
definitely say that the Governor of Gujarst
was guided by the informal decision il Wi
takes a certain line. -

MR. SPEAKER : [ thought people from
Gujarat are very mild amd non-aggressive,
They ‘are proving much more aggressive than
Punjabis...(/nrerraptions) Some of them are
unmanagable by the chair ; they are unma-
nagable by their leaders. Ounly God could
manage them.

SHRI MANUBHAI PATEL :
Government behave properly,

Let the

13.44 br3.

DEMANDS FOR GRANTS 1970-7!~contd.
Ministry of Defence-Contd,

SHRI N, K. P. SALVE (Belul) : Sir,
we have been professing stridemtly and
vociferously that the question of defence is
a matter of supreme national importasce to
all of us and, therefore, we should keep
the matter above party affliations and
predilections. But as I heard the debate
yesterday, especially speeches of
opposition members, I found (hat ome
particular section of opposition came eout
with condemning the United States of
America and the other section came out
with condemniog the Soviet Union.

13.45 hrs.
[MR DEPUTY-SPEAKER in the Chair]

by the informal decision and no e
of the Home Minister will help that .
(Interruprions)

Implied in their arguments was the plea that
we must show larger dependence om one of
the two super pewers.
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Sir, I submit very respectfully that this
is not merely super-imposing your political
proformers on matters of defence which we
are pledged not to do but the entire appro-
ach to me appears to be hopelessly naive,
if not absurd, for by now the law of friend-
ship of the super powers with other coun-
tries is fairly well established and so are
the rights and obligations of their friends.
If Super Power ‘A’ now in terms of friend-
ship is obliged to give assistance, both
{inancial and military, to any developing or
to an under developed country ‘B’ that does
not mean further obligation on Super
Power ‘A’ not to give similar or bigger help
to country *‘C' which country ‘C' may use
to destory the country ‘B’ provided, Sir,
the Super Power feels that its own interests
are well served by assisting *C'. In other
words, as loog as the interests of the
country which is sought to be helped and
the interests of the Super Power are co-
extensive assistance will be given by Super
Power, irrespective or its repression on the
friends or Super Powers. But this right
and authority of the Super Power which is
at the giving end-fortunately, it isnot a
unilateral right, There is also a right vested
in the country at the receiving end, that is,
its right to take it or leave it, Therefore,
a question arises when we are at the
receiving end whether we are going to take
it or leave it.

This very theory was propounded by
the British Prime Minister in some what
forthright but uncouth terms when he said,
“Today in international politics we do not
have any permanent friends or permanent
enemies; we only have perman:nt interests,”
Therefore, if we want to find 8 papacea or
-a lasting solution to our defence problems
and defence matters it will not come from
any dependence whatsoever on anyone of
the two super powers; neither shall it come
by any dependence onm both of them. We
will have to solve the problems of defence
needs and defence preparation by very
arduous and assiduous endeavours towards
sell reliance by relying solely on our own
talents and on our Oown resources. I was,
therefore, surprised when some hon.
Members suggested that we should depend
on one of the two Super Powers when
both of them are supplying arms (o
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Pakistan. It is showing preference to one
cut threat against the other cut throat. In
fact, Sir, ome cut throat is bad enough
and if you depend on both the cut throats
the risk is going to be double. Therefore,
since [ am interested in the welfare of my
people, in the welfare of my country and
don"t care two hoots about the United
States or the Soviet Union if they are not
going to be friendly to me, I know we have
sufficient talent in my country, sufficient
resources to cater to every defence needs
and help defenze preparations. Therefore,
we have to proceed on our own towards
self-reliance in military preparations. In
this connection 1 must submit at this jouc-
ture that the second aspect of the matter
which will give us lasting solution to defence
problems is the possibility of making a
very firm and determined bid towards
making incessant efforts in bringing about
a solution of the outstandiog problems that
we have, either with Pakistan or with China.
Certainly, the solulion of these problems
will have to be commensurate with the
natiopal honour and a sense of self-respect
of the Indian people. Disputes with
Pakistan undoubteldy have been existing
for a pretty long time for over two
decades. They are difficult but cerlainly
not impossible of a solution in a more
humane and same atmosphere of a conference
room instead of the borders converted into
battle fields, I wish Pakistan realise the
hard realities which are embedded in the
various problems surrounding the Kashmir
issue, [ do not think that the Kashmir
issue is impossible of solution in a confere-
nce room excepting that Pakistan needs to
realise that the solution of the Kashmir
issue is linked up wifh the question of the
very survival, the wvery existence, of our
secular democracy.

So far as China is concerned, it has
attained a menaciously devastating dimension
due to its formidable military might. The
Chinese leadership, I must submit, is power-
drunk power, inebriated, as all despots
are. The problems, of Sino-Indian border
dispute which happens to be in a stalemate
for a period of nearly 8 years could have
been solved literally in 8 minutes time only
if the Chinese leaders were capable of
bringing a modicam of sense of maturity,
sense of justice and a sense of fairness in
their attitude and not to act as an imbecile
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giant, 1 do hope some day the Chines
people will be able to come close to the
Indian people as they were before the
trearchary of their leaders. That is only
possible after the existing leadership of the
Chinese people comes to an end. Otherwise,
it appears difficult,

China has developed into an astounding
military power, It is the thiid greatest
military power. The Rzport of the Defence
Ministiry has given certain figures, China
has an army of 33 lakhs; a navy of 1,41,000
men, 999 vessels and 33 submarines and
a very versalile and powerful air lorce of
2800 combat aircraft, And this is over and
above their powerful nuclear arsenal,

This is, by any standard, military a
very powerful country, China is supposed
to have an impregnable eil of scerecy.
Prom Where have they got these figures ?
One thing worst than our under-nulitary
preparation is to under-estimate the prepa-
ration of China. There is a small siory
about Chipese secrecy Once, an emincnt
Chinese Surgeon was talkiog to American
and British Surgeons. The American Sur-
geon said that in the United States, neuro-
surgery was the most difficult one and the
eminent British Surgeon said that the car.
diac surgery, heart surgery, was the most
difficult thing in the United Kingdom. The
eminent Chinese Surgeon ho vever, said that,
in China, the most difficult operation is
tonsilectomy removal of tonsil, because no
one is allowed to open his or her mouth,
the patieat canoot open his or her month,
and, therefore, we have to take out toasils
through a long and hazardous route ! That
is the impregnable secrecy of China I hope,
India has organised military Intelligence;
and the Defence Ministry bas some one like
a James Bond to find out what are the ex-
act designs of China or else it is more than
likely that a second time ako we will be
caught napping.

It is undoubtedly true that while ma-
king an assessment of our military strategy,
defence strategy and defence preparations,
we will have to duly reckon the fact, 1hat
we are surrounded by not only a mighty
military power but also an extremely un-
principled and a ruthless neighbour in Chi-
na. [n that juxtaposition, in that context,
it is impossible for me, however much I
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may nol like t2 do so, not to wholly justify
the enlire cxpanditure we are incurring to
the tuce of Rs, 1151,51 crores which ba-
ppens to be Rs 47 crores more than what
it was last year Rs 452 crores on pay and
allowances; Rs, 432 crores on stores, [ is
3 per cent of the Gross National Product
and 22 per cent of the total Budget of the
Central Government. By any standard, for
a Jdeveloping country, it is a large expendi-
ture. But how cam a man possessed of his
rational faculties deny this expenditure to
the Ministry when we koow our borders are
not secure and that our ncighbuurs are
anxious to get at our throat at the slightest
opportunity when they find we are weak ?

As | went through the Report, I realised
there aie certain happy features  The first
that struck me is the *‘Roll Ou™ Plan on
which the Defence preparations have shif-
ted. The “'Roll On™ Plan has three salient
features. The first one is that it is a resour-
cesbased plan in which the flinances are
assured includiog the foreign exchange. The
second feature which is of considerable im-
portance is thut it is based on a forecast of
the defence requirements for a period of
ten years. Lastly, the “Roll On"™ plan itself
envisages that as the plan poes on every
year, the year thit finishes is struck off and
the next year is taken inlo account, This
plan has the merit of continuity, effecti.ity
and clasticity and [ hope that our defence
preparations will become more strcamlined
and more efficient with all this

There is the mention of the Army, We
have our *‘tecth to tail®* ratio rationalised
and improved it is said that our teeth have
more ferocious “biting power’. Our air
force has been stabilised at 45 squadrons
and we are going to have improved commus-
nications system and will have more radars.
One thing surprising in this report is that
it has stated :

“This is related to the rola of the Air
Force in the event of war, in providing
air defence, in supporting the ground
and naval forces operationally and logi-
slically and in providing protection to
vital installations against air attacks'.

This is completely changing the entire
approach to war, The linch pin of the
air force power lines io attack and not
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defence, How can the three objectives ever
be well served if you do not play to destroy
enemy wilh your air pawer in his own coun-
try 7 1 would only hope that the Minister
would make this point clear.

Sir, then, 1 was surprised to know that
the Hindustan Aeronautics Ltd, does not
have a Managing Director independent of
the Chief of Air Staff. 'What a mockery of
our national defence is this ! How long are
we going to have our chief as the Mana-
ging Director or Chairman 7

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N,
MISHRA) : He is part time Chairman.

SHRI N. K, P, SALVE :
for this terminological inexactitude,
the fact remains......

I am sorry
But

SHRI1 L, N. MISHRA : There is much
differences between the two.

SHRI N, K, P. SALVE : I koow the
difference between the Managing Director
and Chairman. My whole life has been
wasted dealing with company law: affairs.
My submission is : why is he entrusted the
chairmanship 7 Why is he there 7 Will the
Minister explain this to us. Isit due to
dearth of meo ? There is one more thing.
It is mentioned, very uofortunately, and I
only hope that it is not correct, that some-
body from the private sector is likely to be
foisted to manage the HAL. I am sure the
Defence Minister will not introduce an  ele-
ment of nepotism, There should be no uncle-
ism and nepowism in the Defence Forcss.
Our men in the uniform are dedica'ed men.
Let us not try to hurt their feelings. They
are sensitive men, as patriotic brave and
honest men are bound to be. Let us not
inject politics into them. T am sure it will
net happen and no one from Privale sector
will head HAL. If it happens in HAL, there
will be hell for the Minister in Parliament,

The next aspect which 1 wish to refer to
is this. It is not clear from the report as
to what steps we have taken for lesser and
lesser dependence for Defence raw materials
from foreign sources, During the war days
we found that the foreign sources from
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which we were getling raw materials were
choked just when we needed them most, 1
don’t find in the report as to what progress
we have made nor is the report siating any -
thing how for our private sector and public
sector industries have been geared up to
support, should there be a short war,

Next I come to our unpragmatic atti-
tude We have adopted atlitude of unrea-
lictic pacifism in the matter of nuclear
policy. To-day only the Defence Minister
said, 'Come what may; we are not going to
manpufacture atom bomb. We are not going
to manufacture bydrogen bombs.” But is it
enough to say this 7 I would like to know
from him, How are you going to defend
your people in a case of nuclear attack
Are you absolutely sure that China is never
going to attack India with ouclear wea-
pons 7 Thereis one more quesiion. Are
they making hydrogen bombs, are they
making nuclear weapons so that they may
be kept in cotton wool in case of a conven-
tional war 7 Do you think that China is
going to keep their nuclear arsenal in cotton
wool T As against the reply which the hon.
Minister gave today about ouclear policy
this is what the American President says.
They are aware about the mepance which
China is capable of causing to the USA, the
danger which exits to the people of USA and
this is what He says-1 don't care two hoots
as to what the American President says
otherwise-but | have the highest regard for
the man who takes such a realistic attitude.
What are we going to get from the pacifism
based on abstract morals and pseudo idea-
lism T This is what President Nixon said,
Sir. '

“No administration with the responsibi-
lity for the lives and security of the
American people could fail to provide
every possible protection againsi such
eventualities.

Thus, on March 14, 1969, T stated that
the objectivities of the Safeguard prog-
ramme : '

This measured deployment is designed
to fulfil three objectives :

1. Protection of our land-based retakia-
tory forces agaiost a direct altack by
the Soviet Uaion,
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2. Defence of the American people agai-
nst the kind of nuchear attack which
Comnwnist China is likely to be able
to mount within the decade.

3. Protection against the possibility of
accidental attacks.”

People in the US.A, are worried about
the possibility of nuclear attack but we
sitting here are absolutely unconcerned and
complacent akout it Tn the end, 1 would
say, it is the careless shepherds who make
maoy a delightful meals for the wolves. Let
not our Defence Minister be a careless she-
phberd and let not history denounce him as
a Defence Minister who was careless to the
people who trusted him so implicity for their
safety,

14 hrs,

MR. DEPUTY-SPEAKER : Govern-
ment party has 1 hour and 5 minutes ot of

which Mr. Salve has taken 15 minutes;
there are 50 mioutes; the Minicter will be
taking that much time. 1 do not want 1o
shut them out, I will call two from the

Opposition and one from the ruliag party.
Mr, Ramani.

**SHRI K. RAMANI (Coimbatore): Mr.
Deputy Speaker, Sir, at the very oatset, 1
would like to emphasise the point that the
Defence Policy of our couatry is a defective
one. I hope the hon. Minister of Dzfcnce
will give me a patient hearing and pay his
careful attention as to what should be done
to modify the present defence policy.

Why do I say that our Defence Policy
is defective 7 Is the hon. Minister of
Defence tries to find out who are our
friends and who are enemies, he will realise
the predicament in which we are,

What do our leaders in the Goveroment
say ? They say that our Defence Policy
has been based on the theory that we have
to defend our country from our two hostile
neighbours, namely, China and Pakistan,
and we have no aggressive designs on any
other country. It is crystal clear from
this our Defence Policy has been formula-
ted on the quicksand of hosti’e neighbours
and not on any other firm ground.
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The advocates of this policy fee! that by
increasing defence expenditure every year,
they will be able to effectively implement
this policy.

In 1968-69 an amout of Rs. 1051
crores was spent on Defence. 1In 1969 70
the Defence Expenditure was 1110 crores;
in 1970-71 the Government are going to
spend Rs. 1150 crores. All of us are aware
that 52 crores of our counirymen are on
the verze of hunger and starvation; they
are struggling hard in the face of acute
uoemployment problem. Instead of diver-
ting money on development programme to
ameliorate the conditions of living of the
vast majority of our people, the Govern-
ment are to spend this huge amount on
defence, The ooly reason that they put
forth for spending this enormous amount
is tbat our neighbeurs are hostile and
inimical, How could this policy be a
correct policy, I would ask 7 Can we
afford to enter into an arms race ? If we
are not ¢n friendly terms with our neigh-
bours and if we continue to live in conflict
with them, there is no other way except to
enter into an arms race,

1 am oot labouring on the point that
we should not strengthen the defences
of the country. Let the Governmen' take
all cffective steps to safeguard the security
of the country. If you go through the
military history of various countries you
wil: find that a proper defence policy would
be that which has a firm base among the
masses and which is able to inspire the
confideoce and faith in them. A defence
policy would be a durable policy only when
the problem of poveny and hunger faced
by the people was solved.

All our neighbouring countries are
our enemies, We have no good relations
with China having a population ot 70 crores
of people. We are in conflict with Paki-
stan with a population of 10 crores. We
have also some unresolved problems with
Burma. We don’t have good relation with
Nepal.I request thal the Governmnet should
give serious considerations to these issues.
If all the neighbour'ng countries coatinue
to be our enemies and if this situation is to
persist without any hope of cstablishing
friendlv relations with any of 1_]1:«: count.

**The original speech was delivesed in Tamil,
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fiu, how are we going to defend the
integrity and freedom of our country.

Of late radical changes are taking place
in Pakistan. After toppling down the
autocratic dictator, the people of Pakistan
are fighting against re-emergence of dictator-
ship in their country. Similarly, China
will be constrained to effect changes in her
policy which she had been following so far.
The arch encmy of China, the United
States of America, in spite of basic differen-
ces, is having protracted mnegotiations with
China in the Polish Capital. Though they
have not got their Ambascador at Peking,
they go to the Capitals of other countrics
where both of them have diplomatic repre-
sentalions for the purpose of conducting
negotiations. China is on friendliest of
terms with Pakistan and Nepal Though
relations between Soviet Russia and Chipa
are strained, though talks between them
hive broken down on account of basic
differences in their approach to problems,
though there are frequent border skirmishes
between the two countries, yet the Soviet
Prime Minister visits Pcking; the biggest
ever delegation from Soviet Russia is sent
to Peking to explore the avenues for
cstablishing friendly re'ations with China.
Why do they do this 7 We want to live in
amity and peace with Chinz, Why do
th:  United States of Anerica and
th: Soviet Russia hold ta'ks with China ?
Whatzver may be ths fundamenral contra.
dictions in th=ir policy th:y ciannt afford
ty ignore the existenze of 70 crores of
Chinese people; they realise that if they
enaige themselves actively in the arms race
with a wiew to waging a prolonged struggle
aga'nst th: 70 croes of Chinzse people,
it would lead them to complete annihila.
tion and such a policy would be suicidal,
That is why they are trying to negotiate
and settd: their differences, whatever may
b: the nature of such differences.

Will our Government ever initiate such
a fruitful policy 7 Some of the hon.
Membars who preceded me referred to this,
It is claimed by the Governm:nt that they
are ushering in an era of changes in their
polizies an:d activities  But they have not
changed their defence policy, [ want to
8tate here that we cannot go on fighting for
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ever wilh our neighbours, we cannot go on
increasing our defence expenditure. This
situation must be changed at once. We
should take concrete steps to arrive at a
peaceful settlement with Pakistan axcd
China. We should not fail to appreciate
the chupging situation in these countries,
If we dou’t initiate proper steps in this
direction, we may have to rely more and
moie on the U, 8 and U, K. imperialists,
That is why I say the policy at present
pursued by the Government is not the
right policy.

In the matter of defence organisation,
the Government continue to have the
same set up which the erstwhile British
imperialistic rulers had in our country,
The relationship that exists beiween the
officers at the top and the soldiers below
is really regretiable. They are perpetuating
the same old policy of treating the rank
and file as slaves. Some hon. Members
who spuke yesterday mientioned this point,
The Officers think that they are the sole
repository of wisdom and that they are
oaly guardians of the territorial integrity of
thz country, Obsessed with this overl'ea-
viny attitude they deny the elementary
freedom to the soldiers and they do not
worry about providing the minimum ameni-
ties of lif: to them, This was the criticism
made here yesterday and today.

To substantiate this point [ would give
one or two examples. Let us inke the
privileges and perquisites enjoycd by the
high off:cers in the army. The salaty paid
par annum lo army officers amounts to
Rs. 40,600,000 the total salary annually
disbursed to 84 lakhs of soldiers is about
two hundred crores of rupees, If you
cal.ulate the amount per head, you will
find th: wide dicparity between the salaries
of the officers and the rank and file. Tn
the Navy, the officers get Rs 4,08,00,000
while the Naval cadets put together get
only Rs. B,2100,000. 50% of the total
amount disbursed goes to the officers. 1f
you take Air Force Officers they get per
annum Rs. 11,1.00,0000 The other ranks
get Rs, 31,02,00,000 To this extent there
is great difference in their emoluments.
If you take the Defence Ministry, the salary
paid to 2)5 offizers comes to Rs. 30,95,000.
An amount of Rs 2.81,000 is paid to 276
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class IV employees; that means, 50 times
more is paid to the officers,

The six Sccretarics in the Ministry are
gelting the total salary paid to 276 Class 1V
employees. No other example need be
cited to show the Ministry is run an how the
lower grades employees are treated.

I would refer next to Defence Produc-
tion. Yesterday the hon. Minister, Shri
L. N, Mishra, said in his speech that there
were 30 defence production units under the
Ministry in the field catering to the needs
of the Defence Forces. He also sated that
goods worth Rs, 200 crores were being
produced by these factories, 1 would like
to ask how two lakhs of workers engaged
in these factories are being treated, Are
they being treated decently ? The problems
and the demands of these workers are
manifold. He claimed that the production
had uodoubtedly gone up but there was no
matching demand, with the consequence
that retrenchment of these employees might
come about in the future. If there is
going to retrenchment among the two lakhs
of employees, it will aggravate the unem-
ployment sitution and a grave crisis will
ensue, I would request the hon, Minister
to clarify this point,

The Government have established these
factories in collaboration with foreign mo-
nopoly companies. Foreign collaboration
in what--in Defence 7 Not only in the
Finance Department, not only in the
Agriculture Department, not only in the
Industrial Department but in Defence, For-
eign monopoly capital is allowed to have
its say In the vital Defence Sector, Foreign
Collaboration agreements have been entered
into in the case of Praga Tools, Hindus-
tan Aeronautics, Bharat Electronics, Goa
Dock, Mazagaon Dock and in so many
other projects. The Companies in private
sector are also awarded large contracts,
All the jeeps are produced by Tatas and
Mahindra and Mahindra and Tent cloths
required by Defence forces is met by the
private industries, The Defence uniform is
also produced by the private capitalists
companies. The private monopolists inside
the country and the foreign monopoly ca-
pitalists have cornered th> defence demands
of our country. I am surprised that the
Ministers have failed to take note of this

fact, What did the Minister sav yesterday 7
He said that during the 4th Plan period
they have decided to by from the private sec-
tor goods worth Rs. two hundred crores.
He also stated that orders for goods to the
value of Rs. forty crores have already been
place with them, Onp the one hand, it is
said that the Defence production units
wnder the Government produce goods worth
Rs. two hundred crores and si=
nce there is no demand for them there is
the likelihood of retreochment among the
workers; on the other huge orders running
to crores of rupees are reserved for private
sector and foreign companies, Not only
this. So far as defence is concerned the
proposed outlay in the 4th Plan is Rs, 6,200
crores, out of which Rs. 2,200 crores are
likely to be spent on the purchase of defence
stores. From where this Goveroment will
buy these stores ? From private sector fir-
ms, from foreign industrialists and such
other sources. I am sure that the defence
production at this rate will never achieve
self-sufficiency. It is strange that the Go-
vernment are not preparcd to conofine their
defence production activities to public sec-
for units and they are eager to let private
sector and foreign firms to come in this
field. I would warn the Government that
this is fraught with danger.

I would say that malpractices in this
sector are rampant. Let them see their own
Report. In the Appropriation Accounts,
from pages 4. to 78, all such malpractices
have been serialised. In one year alone, a
loss of Rs  4,2091,000 bhas occurred on
account of shortage of stores. Corruption
is corroding the very fabrics of our security
and the Government merrily enter into co-
llaboration agreements with lforeign compa-
nies and private sector for meeticg the de-
fence requirements, My view is that defence
production activities should be exclu-
sively in the public sector.

When the country’s freedom was threa-
tened. we recruited Emergency Commission-
ed Officers to defend our motheiland. It is
stated in the report on the activities of this
Ministry that 4253 ECOs had been released
and of this 1,925 had been given alterna-
tive employment. I would like to know whe-
ther they have really got employment. 249
have reverted to their previous civil appoi-
ntments and 68 have become self-emplo-
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yed in agriculture and business. 1566 rele-
ssed ECOs remained to be rebabilitated.
They volunteered to sacrfice their lives in
the defence of the country, what is their
position now ? They are on the streets
and they are without employment even th-
ough they are fully qualified. Similarly,
lakhs of ordinary soldiers have been demo-
bilised and retired. They have not been
givem any land either for agricultural or
for residential purposes in the states. The
Ex-Servicemen Welfare Association of my
constituency, Coimbatore, have sent many
representations in this regard but they have
not received any reply. I also got several
representations from such associations in
Kaniur at Udumalpet and other places. Tho-
ugh I have forwarded them to the authori-
ties here, we have not so far heard any-
thing from them. These people, who had
pledged their everything from the defence
of the country, are today homeless and

hearthless. They with their families are on

the streets. I request that something must
be done immediately for these people.

The Government are following in the
footsteps of their erstwhile imperialistic mas-
ters in the matter of running the defemce
organisation, Every day we here that the
Government are thinking of introducing new
plicies and programmes which will inspire
the confidence and command the cooperation
of the people. But we do not witness any
conerete action in this regard om the part
of the Government. Today South Vietnam
with a population of two crores of people
fighting against 3,000 acroplanes and 6}
lakhs strong army equipped with all the te-
chaical know-how and facilities of American
imperialism. But the people of South Viet-
nam. undeterred by all this brute force
are fighting for their liberation. Not were
arms but only a real people’s army
with people's aims alone can defend
a country., When an hon, Member
referred this morning to China launching
successfu'ly an earth satellite in the space,
we witnessed in the House mnoisy scenes,
I dont meant that we should slanishely fo-
llow China. No doubt we have to defend
our country. But, when Appolo 13 was
brought back to the earth with the astro-
nauts alive, the scientific achievement of
America was applagsed by this House in a
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resolution. But we don't want even to refer to
the scientific achievement of China and we
don’t want ever to acknowledge her sucecss
in launching an earih satellite in space,

We have to establish friendly relations
with China and Pakistan by resolving the
existing conflict, politically and diplomatica-
1ly as we cannot afford to venture oursclves
in the costly arms race, with the help of
imperialists We have to build up the defe-
nce of our country with our own resources.
The ordinary soldiers in the army who are
the backbone of our fighting forces, should
be given all amenities to enable them to live
a decent life including accommodation fa-
cilitics. We bave to reorient our Defence
policy from this new angle. Thanking you,
Sir, I conclude my speech.

DR. RAM SUBHAG SINGH (Buxar) :
Now the elections to committees are going
on and there, corrupt and unfair practices
are being utilised by the Government, be-
cause three officers are placed there on be-
balf of the Government., We have shown
them to the Returning Officer who bas re-
cognised those officers. As the election is
being beld under the aegis of Parliament, 1
request you to see that Government officers
are not mis-used.

SHRI BAL RAJ MADHOK (South De-
lhi) : 1 want to support the point of or-
der raised by the Leader of the Opposition.
It is a very serious allegation. V. hen the
elections are being held, the parties are the-
re, and so 10 make use of the Government
officials, for the purpose is misuse of Gove-
ronment power. This must stop immediately.

MR. DEPUTY-SPEAKER : A point
of order can arise only when it relates to
the business before the House. This does not
relate to the business before of the House,
The business before the House relates to
the Demands of the Ministry of Defence.

i} .

SHRI BAL RAJ MADHOK : We want
to draw the attention of the Government
through you, because these are Committ-
ees of Parliament to which elections are
being held.

MR. DEPUTY SPEAKER : You can
do it by a separate motion,
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st quare fag (guga) : Iveas
wereg, fesg &1 araar fedr oF 9@,
U9 a1 AHAT GIFIT FT AGE & | g W@
& 52 FUT WAl F1 oAwAr &) @
% § awre v fag i< e anga
FT ATGF AWWAT E, § 79 ToWa ¥ I
A s g wixag Frar ) 3w &
fad vtm & w17 & ) Sfea fow faarm
& qragd w9 Fw &1 @ &, faw ae
uy § W19 §, g8 3T A W TE FT AH0
g awre w1 Frigh g g
W § ag <ow @ 9w fw gATr wmal
AT HF A @Ed F A g1 A
Twz w7 #, 7 frdr Al afe ax
wa=rrar s & e ga fgnreg %) 9 ame
9, AT GUE F 9 AT AT F FE
T TN | OF TR WY o6 fawa § Ad
FFT ATAT § | MIY TEIT A AT AT 4T
frasadrr Qe & fAaw, afer og
gFra At N gid Ay 9 W
fe s gfaar &) wrat & grfeeam aic
1A 1 TFEGIS FLE), AT W E F
HOAT SAWd J4TC &wdl, wa oY 4g
fEr sefaq # a3 §) sLdar
T o9 F@ § fr gw fwul 2w 9 oF
' yfa B aEwEdr wiEt§ Ad e
&1 g quar feer 3 9 gae s
F1 A8 &1 awd z@ & 5 owma qare
far o e S giwd € 1 9 WY
s IR Mgz am
o 3t § fr g faet & s7T weer
A FW I W W OHY TEHMF
gEq ag @ arar 3 @ e & faer
gerar 41 aawrdr wiw & A8 gar g7
wr fedt Q@ oaRdEl & g E, fw &
4t 7% ITa HT W@ &, ag ara A
Wrafs & frft & errm, ardf @
FTAT 91gar, § g4 9T FT FEGNT AG
FTAT ATEAT, & AT g FT gEAT TG
FTAT AIGAT | €T W ara Fr q9v 5
feafadt #1 & & fFar mar iz gfar &
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wial &, @ ¥9 ax &, forw & gaw far 2,
sa Aty gfagr w oAl § fggea
eI F@ AT I9 F faws smaa
darx #Tar1 ag 74 gur | 1@ fEwE-
ST F #1499 @ 2 s wr g
FZ O frgw & FT W W s
ardl 4T QA 7w A1 g, I F gIF
Tz Srdr &, @ AU & 9 T aF
g, fafew aze oY 81 Sfe fergeam
wiw 3oE 92§ @ar & ogt 20 A
qgF ®)ar 91, FE GHE ggAar g W
gus GraT g o 20 g1 98y qgAar
T J1aT 97 | 1§ W F 972 W W
ot F 9 a% ofadT #0 a) ges A
wr g ardt ) 3fF s & 7y
g¥at e gEa T @M 9T §5 % aradta ¥,
feat Fflrdaa & ar feay uaee faa
FASE & 3 gES g¥ M a) 4g W
wt ya &, dar e adY | wwar

T TE@ §W @i ¥Y @ R oga &1
Fzar @1 & faar sma @1 1 agar oA
faran srran wr @ wF A SWY ) anw Az
7 TE FT 8H, a9 fF gare s dfaar
Fr fa¥ § @ 1 gk famfea) a 14,14
qrat ae g€ dfea Fge & oo faw
gz | 3w =l | W 9% uw HT S
#Y THe HT ATH 5o F agf feawmar
o AqifEs, FET THE) T 0FT F A
famramar | wrer &%) 4T faeet & =Y
g3 wiq ggsi 9 gy @ §, faeer
gerd @15 43§, v WAATE W
ox wifed & rd § ) afFw 919 & et
us oY Fyrgeardl a8 @1 ag & oad
@ 78 § 5 gau FY a7s & WA wiw
ag & |

# g gueEt fafaeex ama &
frdga st § s o7@iv W=y 19 W@
fsa & faq & g3 ® amar Fifgd
qraArg qrfodte FPIW ARA {H g
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[ = gaarer fag)

Foaff §ag o0 fF o fF @)
giffeam w1 agH ¥ & AT 1 "IY
AR @i fag Wl S aew o
wEA AR @ e F g Ao F
st it s@ I F @A @
oA w1 R @t woAr s9e
TF F W N avga femr 0 fea
fow wogdt ¥ 917 & gEEe A
FEW@ & 98 A9gar A ur gF 1 ¥
a% @iy a7 §aR AG W, w aw
Fare Agl @ T a® g AW A Tar
g ) gt 1 Wy A & a0F Far A
T § e #T dif9g, ar & o
LAY wo 94 A W & s A
Y e &, W1 W awd Wy AW A,
w5 #1, f9 & W7 A § 52 w0
wife ¥ 1 FIET A § O @H aw
oI gregom an &1 fawtw &A1 93w :
A5 TeET faad ST | W™ TS w7 TG
oF UEATE ) OF gmik Sy A & &
qoar § f om frad ax fead E f5
wiw Mfaai 9947 378 g wrdn, fard
qx qie @ § fF a9l a) TereRe
&u g gy, @ gt amwit & Wy w5y
fagara fearar § T fam faa aifesd
et T2 @ N gy fgrgem o
& wmm, ag fegmm sfaam @
ST | foweay gow 3@ &Y W s F
29 3w A car FHW I HY qAAIL
eIl 9T, AT FW FY AT HOT IN
UEA WX Mfeai F= =y 934 | ;e
oI A< g75 @7 A14AT ar gk S{ @
Fgi a4 ? “fyE 9 7@ F7 wEd 8,
§ g7t Fgr g 1"

g7 X waq @t & f& oW &,
ofsE & 0F-0F TX oA wAr
arrm 0 | 3T W A 9T aF g8 T8t
g @ fe wfvears wa) Aagm 7
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qiffena £ qaar # s arfgn @t
& ag favara fe=r <ar & Fs e arfaar
gt st # €\ FT nfeem F
EATS FT FFAT 2 | ®IF 3T F 796
#gF IfFT AN FINT F g FoA
# #fad.fom fav #eftz & = oF
9 a7 fergeam & ®ay, & W Sy
at smTw arfgar @t H1T ad—ad awa
¥t gHAT T &ew g1 wrdwr 1 A ag
Fg A AT gfrgm qwE fad
BHM T Nl el F F=A @
fe3, ifqal & zia @2 &0 & fa3,
giffearfal 81 Ny =R & @3, 5k
WG ITH A9IA 7S §, 97§ fazer
At §, 37 & g@ WAy § | WU gw
qATT &A@ gl ar Sued Iwed,
fared fared gmt gra wwr Y wOE
UFT 9 &, WX gW q@a & an
T At gw oM ¥ F @y 1gw A
w37 TS B qEEr = ¥ fad famn
ftw @l A 87 & 2rr ¥ 3 fay waEer

fergear wrw 21 fiza¥ & 9z g1 &1
o 7g fgmr § M Fom@ W AEETAT
' qrqm A1 Aqrgar ¢ ) oF ag fgear @
w1 fgarea ¥ geea Sifeal @Y agw W
argar & 1 gau fgwar 3g # o ST oA
fafaed wre & 23 351 ¥ W1 wEar @
fe ot g dl gan, 9 ) fedt aeg &
IR A Aagi Sl | ST FT WA @I A
AF | gH A T@ 419 F FER @ g,
WAAH FOT FI G HTH T@ 419 A
ufasr &Y & 5 o7 a% Ofer & degd
gL AT AIA ¥ Gagaral F1 weT A
HEUGT T a9 aF 99 Al 7, 4
wE ¥ I, ggFwA R | 9T qF
I AR #T ga A fE foegl A
TR F1 g7 drr 2 ew g =
agf 0 1 2@ A Y T 2 v Haw
FA%IE gF FL qal g, A 715 faa)-
fodmre g9 FT a@sa & 1 gg abai &



m
T & A @ a7 w1 gw wom, fgeaa
FT g7 & o nay g€ wwfani # amw
& ) ag arfa g7AT SrgEr & AW A
T & fad fazr igdl &1 39 ) F14
OFa § ? v W 29 W OET §
ATAHT IS WA URT & | 70 &1 19
Qe § 7 mfraad ad 1 gq qEs) &
amEwm tarr gar faa @z} 91
fomr gar @ daEta s, Jadra @,
= ®1 ®12 fear Arge AR 99 7 90g
9 fasrg ard forar 13 o

g 7g feda fafrez §1 %9 aw
a3 fedg faffee s @ 1 @ Sy g e
fafreee war a3, guan fafame s
aram, wrww fafase &g argmr) ag
fewd & wawe ¥ &3 ¢, goad 9 91
AW & WT T F) a1 dA1E M | A8W@
wmara Fr g fr wrfaafea faar w3y,
%6 HeF far a7 | /Y1 A feqm sy
g ) s ag gnIt ST WEF F | W
AT wéF FT & 9g @ Fr gfeni ary
1 T H AMETT AIAT A1FAT, AT
w=ot A afew gawr gAY, aF o 7,
wrFrw fafrezt @uras 2w adar
wT Aty fafres @ w1 am adf Qm
A gew Al avur 1 gy Frarw &
ar arar A: gfga: afEan o, as=
ggAt g 1 fawey anfaai st &, o
4T &1 9ATY IHHAT & Tg FTAR F@
gageamqz AWy §

fag fza dastT gr geqaa ar @ @
Fargfeaot 1 AsTan 1 37 Far ar
fF gasila # wrazasar A &1 WA
fafeadr & fAm &Y araggsar & 1 & 7 36y
Tt ®el 91 (% W97 9&1a 39 419 #1 &
s FT ST FIA~TEAT WIF 78T ¥
fav®, what @ w3 fase, Iwz sz
FUH fAes WITAT F9 F FIC U
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& gq [, 37 FY v FT 1 F F 96y
fea 21 ar:

““gd1 IFATT AY gH AT ITIF A F>T,
TH gT AqAd F) TgRa gEaifaee ¥ 4,
& A9 ¥ ¢ aedq, 9 § WA WA
EFTI 48%a & 72 &7 wat 8 T997 )

#agdr fea sgrar & “game
AT wfgar & amari § ¥t wea) g
cqidY #gf g etz A ¥ 1" Agr guT AT &1
ata amd F gra g Wi T A A
Mz & grg gi

WA q€d §@ am@m &1 ¢ frgw
THE31 g AT §HT3T B T ag GaT
F1 HEAT, A T WE w5 F1 F@Ar
iz ag it Fenfades &1 waar 2, g2
FI W AF F1 3741 A § g M0, WA
F1 qzar ara ¥ faqr smoar At %
ags w faar soam

SHRI NARENDRA SINGH MAHIDA
(Anand) : Sri, 1 rise to support the demands
of the Defence Ministry. I pay my tribute
1o those officers and jawans who bave laid
down their lives for the country. I am
also proud of the performance of our be-
loved defence services. For the last seven
years, they are defending our country from
the world's most difficu't terrain, extending
to over a thousand miles a height ranging
belween 10,000 to 18,000 feet. At no time
anywhere io the history of the world wis
there an army of lakhs of people standing
in readiness at such heights and in such
corditions, We should be proud of them and
their performance and I want the House to
pay a tribute to these jawans and officers
who, even today, are behind the snow-
covered hills, baving all the discomforts
that one can expect in this inhospitable -
region. I had the homour of visiting them
two years ago and I was touched by their
magnanimity. When we asked them whether
they had any complaints, they said, no.
That is the spirit. The army is the on'y best
service today in the couniry.
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The soldiers of India are knownt hroughe
out the centuries right from the time of
Alexander till today. The other day I read a
very interesting article by a Greek historian.
He says that in BC 326, the Indian army was
unrivalled even then, They were following
a system which is just like our present systerm
of company, battalion, regiment or division,
They had the system of Parti, Senamookh,
Goolma, Gana, Vahini,Pratna, Chammu and
Akshohini coosisting of infantry, cavalry
and elephants. In the great battle of
Mahabharata, when an army consis-
ting of 18 Aakshohinls took part, it consis-
ted of 2033910 infantry, 12,20,346
cavalry, 4,06,782 elephants; in all 36,61,038,
This is the record. We know the result of
the great battle of Panipat, Even the victors
had vanished, Even today that principle
applies. During the last world war, even
the allied armies which won th: battles
both in Germany and Japan had completely
to feed Germany and Japan, This lesson is
before the world and that is why we and
some other countries of the world, know-
ing these warfares and their results, ask for
peace - peace of the strong, not of the
weak. For years henceforward, we are
committed to increasing defence prepared-
ness and high cost of spending. We shall
have to go on manufacturing weapons and
learn to use them properly and efficiently.
The defence expenditure for 197071 is esti-
mated at Rs. 1241.95 crores, There is an
increase of Rs, 58,76 crores, over the last
budget. This expenditure is about 4 per
cent of the Gross National Product. I will
quote the world figures. Countries spending
3,3 per cent and less are Austria, Belgium,
Denmark, Finland, Italy, Luxemberg, Spain,
Switzerland, Bulgaria, Hungary, Rumania,
India, Indonesia, Japan, New Zealand, the
Philippines, Thailand, South Africa and
Canadsa. So, we are one of those few n-
tries in the world which are spending the
least. I am quoting this from India in World
Strategic Environment. The defence expendi-
ture per capita in India is the second lowest
the lowest being in Indonesia. So, we should
not say that we are spending more for our
defence.

Let us sce what is the task before us,
We have yet to find ways and means to
retricve 41,000 sq. miles of Indian territory
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illegally occupied by China. This august
House has resolved that we shall regain our

lost territory. That dream is yet to be
fulfilled.

China is increasing its strength from
year to year. According to Military Balance
1969-70 by the Institute for Strategic Studi-
es, London, the estimate of the strength of
China is 3.3 million, an increase of 6 lakhs
men over the estimate of last year. Her
total naval strength has been estimated at
1,41,000 men and 969 vesselx including 33
submarines The total sirength of Chinese
Air Force is 1,80,000 men and 2,800 com-
bat aircraft, Chinese para-military forces
copsist of 3,0),000 security and border
troops and 7 million strong peoples’
militia,

1 am mentioning here the strength of
China so that we can understand the posi-
tion and prepare ourselves to face this
enemy, Chinese have constructed a new jet
air base near Shigatse, north of Chumb
valley and they have extended the airfield
at Pabari Dzoog in Tibet at an altitude of
14,300 ft, near the Bbutan border, These
airfields are within one hou’rs striking dis-
tance from ““sensitive” targets in North and
North eastern parts of our country. This is
a threat to our security. Therefore, the
demands of our Air Force should be given
first priority, It is nov officially confirmed
that the Chinese have built a second link
road of 75 miles, Mor Khun-Khunjerab
Pass, connecting Pakistan occupied Kash-
mir (Gilgit) with Aksai Chio, our territory
under Chinese occupation,

Our other mneighbour, Pakistan, has
received 200 tanks, 100 from NATO sur-
plus stocks through a European country and
100 from the Soviet Union, 3 Daphane class
submarines have also been acquired from
France. Big powers, both USA and USSR,
are re-assessing their policy towards Pakis-
tan because of China's increasing ability to
supply free arms.

Pakistan is also trying to increase its
naval strength, USSR bas been approached
in this respect. It is proposed by Pakistan
to build a naval base at the small port of
Gwadar, in the Makran coast, 300 miles west
of Karachi, in Persian Gulf, We cannot sit
idle and watch the aggressive warfare acti-
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vities and increase in equipments of our
dangerous neighbours. We have to be self-
reliant. T am glad to know of the progress
made in defence productjon.

I have visited the Mazagon docks last
year. We have launched one of the most
modern warships, a world class frigate.
Besides that, we are building destrovers,
dredgers and passenger-cum-cargo ships of
about 15,000 tons. We desire that the Maza-
gon dock should undertake ship repair work
because beiween London and Tokyo there
is no ship.repairing facilities and salvage
facilities in any of the ports in between.
The Defence Ministry should examine this
operation of ship repair and salvage opera-
tion because that will give us an opportu-
nity for earning of foreign exchange. The.
re has been a report by the Committee on
Public Undertakings 1968.69 I may draw
the attentien of the Minister to that: *“The
Committee are not aware of the reasons on
account of which the Government had not
treated the construction of minesweepers in
the country for the first time as a develop-
ment order.”

Sir, I had the honour of visiting border
roads two years back. 1 am glad the perfor-
mance of border roads is excellent. We have
sacrificed one man on every mile and the
work of road consiruction is still going on.
It will have to go on for years. There is
need for civil defence which people around
Delhi are not much aware of. In times of
war how humble we look il we are not
trained in civil defence. About NCC 1 want
the Minister to pay more attention and
encourage it more. About the re-employ-
ment of army officers I would like to say
they are the best disciplined persons who
should be given more opportunity. I requ-
est the Minister, and will keep on emphasis-
ing it- for a memorial for unknown warriors
at India Gate. I had the honour of visiting
the hydrographic survey ship ‘Darshak’
and was impressed by the silent work con-
ducted by Capt. Fraser io the gulf of Cam-
bay. The encouragement given by this
Ministry to mountaineering courses is also
very praiseworthy. I fully support the de-
mands of this Ministry,

SHRT SAMAR GUHA (Contai) : Sir,
I will confine my speech only to the ques-
tion of Todia’s making nuclear weapons,
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Just a few days ago our Defence Minister
charged the Opposition Members with an
exhibition of bravado in making brave state-
ment in a light-hearted manner.

I would ask our stout-hearted Defence
Minister a few simple but straight questions
and request him for straight answers.
Firstly, whether there is really a very seri-
ous risk in repard 10 India’s defence from
the nuclear threat of China 7 If so, whether
any sirategic or tactical nuclear attack
by China can have a devastating effect on
our defence within a few minutes 7 Thirdly,
whether China with a limited objective and
in a limited sector, with tactical nuclear
weapons, can knock out our Himalyan de-
fence measures within a very shoit time
and effect a decisive victory in those arcas
and then backed by pro-Chinese political
army inside the country-which is known all
over the world as S5th colump-can create
military havoc as well as political havoc
as we bhave seen in  Cambodia and
Vietnam 7

I also want to know from the hon.
Minister whether any nuclear, either
strategic or  tactical, attack on India
by China will automatically lead to any
international nuclear conflogration ? [ also
want to know from the Defence Minister
whether, in the event of any nuclear threat
or nuclear attack. cither strategic or
tactical, by China, amy supecr power, either
singly or jointly, will come to the aid of
India.

1 know the answers, If the answer is
*No™ to these straight questions of mine
it will be of the biggest dimension,

When [ was talking about India deve-
loping nuclear weapon cither strategic or
tactical, I was not talking like a simpleton
or a naive. 1 know its implications, The
first Hiroshima bomb had a toll of 75,000
lives of innocent Japanese and 150,000
people were seriously injured. In the case
of Nagashaki, the casualty was some what
less due to it; terrainous contour,

The first thermo-nuclear experiment, the
crude device that was undertaken by U. 8.
A, of 15 Megatons capacity had the
explosive power of more than the total
explosive capacity used by all the countries
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during the period of six years of the last
war. One single thermo-nuclear blast of
15 Megaton capacity has the explosive
power of more than the total explosive
capacity used by all the powers during the
entire period of the last war.

I have also ao idea that in 3 minules
of full-fledged nuclear conflagration in the
world, 30 crores of people will be finished.
I also know that even a single thermo-nu-
clear blast of 15 Megaton can finish Delhi,
Calzutta, London. Washington or any big
city of the world, all the area within a
radius of 28 miles.

It has also been calculated that 4 or 5/
20-30 Megaton hydrogen bomb can com-
pletely finish France or U. K,

I ask one quesiion, when the United
Kingdom and also France have the assura-
nce of the 11, S, A, that in the event of
any ouclear threat by Russia, they will
have the full-fledged aid, complete aid,
from the U. 8 A., as regards retaliatory
measure, knowing a'l this and also that
the nuclear conflagration means annihila-
tion, why still the United Kingdom and
france have developed a nuclear deterrent 7
Why still the United Kingdom maintain 100
F-TII type of aircraft as delivivey measure
of nuclear weapons? Why France have deve-
loped 40 Force de Frappe, a particular type
of longrange bombers?T Why have they done
50 ? The reason is that the nuclear deterrent
is the best way to safeguard the couniry
agiinst war, particularly ouclear war, against
any threat of any power and also to stabi-
lise their relations and to have a balance
of power with any country that may be
inimical to them,

Another importart question that T ask
is whether there is any international
euarantee that if India is attack *d by China,
1 mean, if the aggression is of a nuclear
type ? There is no guarantes for India,
In 1967, India had sent a mission both to
Moscow and Washington just to sound
them whether, in the event of any nuclear
threat by China, either America or Russia
will come to the aid of India. The response
was nil, only a rebuff. only a suggestion
was made lay these Super Powers that if
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such a ‘hing happens, then the U. S, A,
will take the matter to the U N, O. We
know what happens when such matter is
taken to the U, N, O. We know the case
of Kashmir. We know the glaring example
of Israel. Therefore. in the event of any
nuclear attack by China, we have no de-
fence except annihilation and the probability
of being knocked out of our defence com-
plex in the porthern range to be followed
by political complications that will be
created by those pro-Chinese elements the
exhibition of which we saw in the morning
today. .

Sir. 1 do not want to deal with strategic
nuclear weapons. It is known toall of us
that the development of strategic and
tactical nuclear weapons have changed the
very coocept of strategy of war, The
development of nuclear tactical weapons
bave completely upset the balance of
conventional warfare, particularly, in tactical
confrontation, and having its major effect
ton strategic aspect also. | am not arguing
the case of strategic npuclear weapons.
Let us take the case of tactical nuclear
weapons. [ mean nuclear cannons, nuclear
mortars, It is known that the fire power
or the explosive power of a nuclear cannon
shot or nuclear mortar compared with the
capacity of a conventional mortar or a
conventional cannon shot is 1.0,000 to
50 002 times higher. Therefore, one can
imagine what an amount of havoc one
single nuclear cannon shot or a nuclear
mortar shot would do to the whole raoge
of our urmy placed in Nathu La or in
some other similar valley or in some other
H'malayan region like NEFA or Ladakh,
1 know that the developmsnt of strategic
nuclear weapons involves huge cost, deve-
lopment of technology and also delivery
system and also there is the question of
time factor is also there to develop strategic
nuclear weapons, 1 want to know what
stands in the way of making tactical nuclear
weapon. Our Minister has made a very
brave statement this morning that nothing
stands in the way of India’s developing an
independent npuclear power in regard to
nuclear weapons also. [ waat a categorical
answer from the Minister. Leave aside the
issue of developing strategic weapons, That,
1 have already said involves huge cost. It
involves a delivery system and other tech-
nological developments What stands in
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allowing our
nuclear

the way of the Government
Defence  scientists  developing
weapons 7

I want to develop the rationale parti-
cularly for the tactical nuclear weapons.
Firstly, nuclear deterrence, and in the casc
of India tact.cal nuclear deterrence, is the
best guarantee not to make war but to
prevent war by China or Pakistan against
India, Secondly, the existence of stockpile of
even rudimentary tactical nuclear shots
will inevitably change the expectation of
both China and Pakistan and the balance
of such peychological change will go in
favour of India. Thirdly, tactical nuclear
deterrence of India will siabilise Himalayan
as well as Pakistani fronts and stop black-
mailing against India by China or Pakistan,
Fourthly, it will s'op surprise incursions
by China or Pakistan against Indian fron-
tiers and match ' superiotity of freedom of
China to concentrate her army at places
of its choice,

Fifthly, tactical nuclear deterrence by
India will help to reduce our continued
expenditure on expansion of conventional
army and weapons. Sixthly, objectives of
Non Proliferation Treaty will be effective
ond guarantce for retaliatory measure
against India’s nuclear adversary will be
achieved more competitively, Seventhly,
it will have a sobering cffect on China and
Pakistan regarding the mad race for expan-
sion of defence expenditure and as also of
conventional arms. Eighthly, the present
iNusion of spoatancous escalation of inter-
national conflagration in the evemt of
Chinese  stratcgic  or tactical nuclear
attack ¢n India will turn into a reality to
the benefit of Inlia, Ninthly, it will
increase the uncertainty of China regarding
the consequences of nuclear adventure
against India as regards probable relaliatory
measures by the Super Powers. Tenthly,
nuclear deterrence by India will make
Pakistan rcalise that any m litary adventure
against Tndia with conventional weapons
will prove suicidal for her. Elevenihly,
India’s prestige and image as an independent
power will increase enabling her to play
an effective role in the inoteroational
balance of power to her advantage. And,
lastly, the morale of th:z Indian army and
people  will increase immensely for am
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effective defence of the national frontiers
of our country.

H India developed nuclear deterrence,
there would have been perbaps no such
conflict as we saw in 1962 or 1965 with
China or wilh Pakisttm. Why France
developed nuclear deterrent, 1 would like
to quole what Gen, A. Beaufre of France,
as he stated : He said:

“Disappearance of nuclear deterrence will
be a frightful catastrophe for we would
then lode fhe benefit of fhe stability
created by Atom in our rapidly evolving
world,”

I want to ask the Minister, what stands in
the way of Inodia dot making tactical
nuclear weapons 7 There is no question of
cost being unmanageable. There is po
question of begging of technological deve-
lopment; or lack of nuclear explosives.
There is no question of know. how technig-
ues, H the Minister says it is not possible,
with all sense of responsibility, I will say,
cither he is misleading the House, or I
will say what he says is--I will not say lie-
untruth in this House,

The UNO experts have estimated the
cost to be Rs, 1300 crores for development of
10 nuclear bombs without delivery system,
for strategic weapons, that means, Rs, 130
crores every year. With a delivery system,
they say it would be Rs, 4400 crores, This
is according 1o the UN estimate. This has
o relevance to conditions in India. The
basis of their calculations does not apply to
India even if you want to make stiilegic
nuclear weapons. The TUN  Secretary
General's report has said thdt any country
iri the world can make the Hiroshima type
or Nagasaki type 10 nuclear crude bombs
with on'y 2 millfion dollors. They did oot
use the word ‘crude' bit they s$aid that
any country can thake sich Hiroshima
type bombs, 10 nuclear bombs can be
made in Indis, even on the basis of the
UNO report only with Rs. 1 crore. 1 have
gone 'hrough the cost calculations, the cbst
of making tactical nuclear weapons,

The cost of makiong tactical nuclear
in Indi should be

mlc:llated on the following basis:-
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(1) Explosives like plutonium or uran-
ium 235 for making each bomb or
nuclear shot for tactical nuclear
weapon like nuclear cannon or
mortar will be of the range between
5108k, g, as criticality of fission
type tactical weapons are limited by
its size.

(2) India is the Tih advaoced nuclear
country in the world having deve-
loped all the technological preli-
minaries for makiog tactical nu-
clear weapons.

(3) India bas already developed the

process of fabricating wuranium

required by reactors,

(4) India has developed effectively

electronic technology.

(5) India is making enough moderator
like heavy water and now export-
ing 65% of its production.

(6) India has developed plutonium
separation plant.

(7) India has set up plutonium plant
for stock pile of plutonium.

(8) India has enough stock of pluto-
nium for making a few dozens of
tactical nuclear weapons at the
moment.

15 hre,

Sir, it will sound fantastic to many
uninformed persons in this House, but,
itis a fact that if the Government decides
to make tactical weapons first, detonation
of atomic device can be done by our Scien-
tists within three months and at a cost of
less than Rs. 25 lakhs if this test is made
in & desert or in an island; if the test made is
onderground, the cost may be about Rs 50
lakhs, Within six months, Indian can
produce a few dozens of tactical puclear
shots and every year it can be increased by
a few dozens more. We have plutonium,
What is required is efforts on our part to
devise mechanical means to co'lect it and
gomvert it into critical size, by chemical
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explosives or electrical thrust, We have
slectronic arrangements; we have lead just
to cover the shell of such atomic Device.
When vou have enough plutonium, enough
lead electronics and other chemical and
clecttical apparatus, what is reguired is
our efforts o spontaneously collect them
and to convert them into critical sizes, for
detonations of nuclear explosive,

Our Defence Minister is a brave man
of Punjab being, born in a brave Sikh
community, He has made so many assu-
rances for giviog pay and allowances and
pensions and other bencfits to INA and
other army personnel. T charge the Minister
that he has not done anylhing to introduce
the military tradition and heritage of
Netaji Subhas Chandra Bose in the Indian
Army. For the last three year(.' 1 have
been demanding this, He being a brave
man of Punjab and being a fp/lower of the
great Guru Gobind Singh, Ranjit Singh and
other heroes of Punjab, I hope he would
instal portraits of Netaji Subhas Bose
in important places of Indian Army for the
part he had played in the I, N, A, We
rarely see such a military genius among
the national heroes of our country. So far
he bas not done anything. This is my
charge against him and 1 shall repeat it
again 1 hope this time he will take steps
to introduce the image of Netaji in the
Indian Army.

SHRI S. M. BANERJEE (Kanpur) :
Sir, before you call the Member, I wonlq
like to make one observation. That is
about the last portion of what Shri Guha
spoke, :

MR. DEPUTY-SPEAKER : No, no,

SHR1 S, M. BANERJEE : 1 am only
eaying that the last portion of what he
said should not go to the press. Thisis a
secret thing. If this goes out, other coun-
tries will start manufacturing them, So,
let us keep that as secret, .

wit gty fag et (ara) s
o7 qER4, 9% § gy wmdl 97,
= qarer fag, F wr gEEey g
#Afx & faug & us aga & geaa1T ada
fenr 21 37Ef Fgr @ fom gl dw
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&gz wigar fasa qAT Fifze fs ga
grar war-fes g3t e & & My
W, g WmuE ar g ¥ o arAr
=rfge | & @nwar § 5 w9 awg A T
gfe o 2w foeadr Wt ae Femk 3
T AN WA, IT ) Ag ANA
& 3T Arfge fr w3 W@ & S Faw
gfatareas wraar ¥ agf @9y g af=
q9g W 9T 9T WMAEAT T2 9T
HIFRT W FT §Fd § A IW F fow 7
dare g1 fom fav o7 i & feeli H oy
HIAAT 9T FT Ay, 3@ o gw w9
¥ glET 980 £ W 39 &) gAw &6
# awear fasair

2T A1 W FIT W T 7 AT 2W-
wfea &) wrgr & wrafga & fom
dfFl #1 g7 9g g $T 3709 9 A9
ifd ovd tn & fau—wmwwmr & fag
ATAT §, WA gH I9 & T@ WIEAT &Y
gareg $TE, a1 gw @9 &) fo@ smar
9T AT WIT 9997 g9 &7 & fag e
FT &N ? o gAr Fy Frdl A ot A
qAIHH ITWE I AF Fr wwi @ F
W ATt & T oF & T FEAr Fwgar
i fr o7 30 & 9 @faw fegeay, gagdr
S GEA F FIRy o F A% § @
g FT A ) drarel A W w1 @ £,
@t A7 &) W F f me g agA ¥
fam dar §, w3 99 F T a% g€ 99
gz W 5 30§ 0@ A darc @ @,
faqa & o7 ¥ fFer s 3w & faq @ime
FHT &, FifF 36 7 qsay fwdl faaw
fasiz—arar & @9 &, I 98 gV A%
FwEr & Ar®ady srar 3 S &
ag ¥

3 & faal #§ ag ara dar g asdr
2 fs ofz wra feet frdle faareuro
F gerfeaa @ & ®row fdl 3o & g1a
fa@rg® a1 I99g GIed 9T I4 I a97§
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3 &t ara F2r ardt &, a1 oF fea faedy
fadst ¥aral & @ma & 5 W@ FO
aryt, wifs ¥ oF fadw faare-arg
Farmer T § mwt TR 3w
Fr srar 71T gark @Y & faat 2 7
arg adf mrAr Ffze 5 Are o oozt
gres § fagarg w4 31 fedy a0 ad
AT gHIX 37 9T WTHAW FLA, Y W
fag-aru & fagme @ 3> A
W F T & 9T F EAPE@ F wyar
T Frgfaee fare-ara & favarw @
e Y T &1 FAF gF I WIART
O, @ gart W & wRyfie 9w a1
A 50 F fae dar € & smwa
gfs 2o ¥ fag o@ & 9ras wmaeT WX
F1E T8 g Awdl § 1 3@ EAT & oA
9T g9 W% &f%) & grgw AR geYaw
F TG @A AT W ALY FT A §

oy gH AW & W= WL qTET o)
gAtfaat fasr <@ & 99 &7 @A 5@
¥ fau g% dare gar wifze sfawar
Hareg 1 N & wgr mar @ fe aife-
& wfaga Fredl § Aiga & g
% 0% gew Afagi g g a1 @
21 g aes qfemm & & & o)
17 "t W ST §9F A 3§
§ fosag ¥ wwar @@ qger w@&an
i d gg i fear & fe aftesl
fasga # ¥ @r@ & s07 ST sk
T § WX 9 Fgi 9T W WY a€r
AR F WIS SAT L GTAT g | WAL
a7 & gifreara sifuga w41 § @
gvrs eq1f9q T F WOAT THE T@H 99
war faar st w9A fas) w qgf |
#T fear @t gat ¥} ¥ fAQ oF ==
qa 2T g1 WA | ofswEE & g
W aer-Ffad  wIoTE FTEEIC F oY GhaAT
&Y 7Y @Y &, e¥ 99 & W1 wig ag
drat wifgn, afes 39 &7 gw@er 5@
¥ forg &rg I9ra €= Tifg )
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f *ft @i fg et |

qomy @ & faaia & aR #§ 9
g% ¥ gfwal & ser § 19U g o
¥y &1 gfagra 91 $ A4, a1 qar &vm
f& ag gfan gresami & oicaR
WA wrEAr § a9 9 gml qa F
Fd GO, A IWH OF gE HQ
g w ¢ fe wrmostd e &
gEras # gar gfqare wfear § 1 wax
va fagraqr WX 9@ gwi@ & wa s
gt W giw a fae, oY %8 s
g tfagEsIt §149g T sg0 93 fe
frgean & vaAfawl A af @ &, @
593 % et gu gl el Wi
% gfaare fadal ¥ gom & whew € 1

it w1 mradt g d e A g A

e wxar §, dfea amarc ar awr gfuard

8 va ¥ wear wfen, Arages
T AT wWHr WA ) oar & g
#g fs gt & 3t adf Fzw §, Mfea wme
9 A gt wuAm w0, A fee aw-
st ¥ aw oW {7 gfewr wmowemy
WA qU? A g R AAF
o & 1 famd o afgar gfeqic g,
ag e FET & I W) arE §¥
wae gfame & W ag wie A 9w 0
fir e ®Y 7T N7 ghAETE § WX WA
FqvaT AT AT ghrmT @, A fee e
&7 47 g7 7 ©@ 97 3w 4 o famr
ey §, N wEAE W §AHAT g9y
g% &, 99 #) A & & faw vl a0
 wAar & AU g ANET ®F90
gy & fag a9 &1 ag fasare faemr
g P gRR 7@ wed wehd Ra¥ &
grEs ¥ afgar sfea dar frg ar
§ 9 gard §aret & 1@ W gt
¥ g&Ear § 3o sife ¥, gitfore, wfes
waTamTEl AT ofeFw  HEINE mEAREE
L]
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HIHIX I AAIFAIZ FT AT AT
wiar & | 3fFT g w1 AraAT 91
WO Gt § W ggwdy wifeg ) W
T wYq # ast wid Ag-vE 9 g
W agh 9T ow For wHEd AT g
W ggd ) qfast Y fawa@
fafafazm wifgms sy swufedt &
Tt gtz @ wify § s 0 § =
¥ & Wy g% 1 ) faary § 1 adr aw
7 & F wwEl dfF & sE@ &)
TR §g gugd g1 gafw w@ E
Ig wraAr warea gt wifgy st afaw
W wewt af ¥ fami F ag weAr
dar g@Er wifge fr gw & wme ¥ oF
w€T ¢, gw oF W ¥ amfs § aw
o mygfa &)Y qam & gw 0w & W3-
Afw &k aura & fow 7 F w7 q@i WM
&, ag wiaAr, watware & wrEar fafe-
Z@ ¥ Y & arE) g et quet S0 ey
wRA & IS W T WY ArETenarEy
wrEar g, N F9 A &) wrEEr g, ed
wow & AT W FET ZHIT |

OF A1d W FgAl Srgar § nar ¥
g H 1wy I § fewiam &
qAqYAT, 2H G A AAAT, &H 39 § WA
871 ¥ wid aY 3¢ ¥ feag wig #1 ag FAv
g fe o fa?et wrar &1 ewE a9 A
TET AT § 99 FT gET A OT 59 AW AT
WIST AT g, 91 g K AT AN §,
w1t ferdt @, i afirw @), Wy ey Y,
1€ w97 g, fdt oF wrar & fag g%
g A &, 9 owg AN AT

HTaT & sraiem fear gem € ag gAR

faq @z asmaas & AT gark gast &
fag &ard ag'axr F fav, &% qdf 9
s & fau agr s 3, @ aar F)
Y ameg Fwr Fifge g T w9
Arardi &1 #ge A wifgy, ferdr ®)
wgeq &A1 Afgy wWifs fed dofas
§ 7 S UITHT A9 ) wT F W
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¥ v xar g e orafgar w9 ot 1%,
afgar 1§ aigm, o afgar F1E w@Aw,
ot afggr arw gargm, S afgn &= &
9% $T WIQAT g FAIAT WG FA7T,
s 7 mafy W@ ar g 3w & -
g ¥ %7¢ T® &y a9y =i afaf
grit Y & &1 §fas ot fara ag
grm B & & 9 7@ & gy
gart fae a e @1 <@ & ol 3@ O
& @i & fag Y ag sw@iw g¥ gu § )
A=l & s Fag war s g fw
gvg % @9 W9 A A § Y Slws
aftadw F4 1

SEHR! INDER J. MALHOTRA (Jammu):
As usual, our Defence debate has been
dominated by two main points, on which
last year also a lot of emphssis was laid
in this House. One is the manufacture of
puclear bombs and weapons, and the
other general defence preparedness of the
couniry,

Iam a little surprise that every year,
whenever.any statement is made regardiog
our Dzfence policy, I hardly find any
change in the general approach or ia the
basic reasons for maintaining this kiad of
defence policy. What is required is that we
should so alert and so prepared, and suffici-
ent information and material should be
available with us with"regard to the chang-
ing situation in those couotries with whom
we hsve got unfricadly relations, China
and Pakistan who bave illegally occupied
our areas, that what happens in those
countries must have an impact and reflec-
tion oo our defence. policy,

Since last ycar what has happened in
Pakistan, especially in the Pakistan-occu-
pied arca of Jammu and Kashmir, isa
matter of great concern to us. In the annual
review of the Institute for Defence Studies
and Amnalyses, I thiok they have made a
fairly good study and they have given us
very siznificint information. In the chapter
on China it is said, T am quoting @

wTwo significant developments in
Sino-Pakistani relations during 1969
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were (1) the i1eopening of the 418-
mile trade route (the historic Silk
Road linking Kashgar in Siokiang
with Gilgit in Pak-occupied Kash-
mir through the Mintaka Pass), in
August, and (i) the construction of
a new 70-mile lateral road connec-
ting Morkhun in occupied Kashmir
with the 16,000 feet high Khunjerab
Pass on the Kashmir-Sipkiang Lor-
der. Some 12,000 Chinese PLA mean
were reported to have been induc-
ted into Kashmir to consiruct the
latter road, which lioks two other
stiategic roads-the Aksai Chin and
the Gilgit-Kashgar roads.”

Apart from all these, there have been
reports recently that some Chinese trained
Pakistani personnel have come into pakis-
tani occupied area. An organisation by the
name of Alburk is functioning there to
make another attempt at iofiltration into
Jammu and Kashmir State and carry out
subotage activities, When I brought this vp
about six months ago to the notice of the
Defence Minister, he said that he was
not aware of what was happening about
this road. This is what has been done in
that area with Chinese help. In this very
area a railway link is being established
between Dehra Gazi Khan and occupied
Kashmir at an estimated cost of Rs 100
million and it will bz completed in May 1971,
On our side for the last ten years we had
been stressing on the Central Government
the need to connect by rail Pathankot with
Jammu. After ten years that work has
started Look at Pakistan. They will start
and finish their railway line by May 1971,
With improved rail and road communicat-
ions, certainly Pakistan gets info a position of J
advantage in regard to military planningj
and strategy, There have been certain deve--
lopments of significance both in China |
aad Pokistan which should have had their -
impact on our defence and made them
reflect about our defence policy. We have
nct given cerious thought to this problem.
Instead we have a debate whether we
should manufacture nuclear weapons or not,
This “country must be told the exact posi-
tion o7 ou: defence preparedness and where
we are lacking. If we lack planes, we should
get planes from whichever source we can
get. It is a fact that Pakistan is increasing
its military strength. China is already ahead
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of us. It is Do use saying that we shall get
back the area occupied by China and Pakis-
tan. What is our practical policy 7 As far
as Pakistani occupied area is concerned,
what is their specific propusal to get that
are a back ? If they are not in a position
to clear that area, they must adopt a realis:
tic policy and see if the dispute could be
settled with Pakistan by some kind of
agrecment, When I say this, there is danger
of collusion between Pakistan and China
and the threat is growing.

In this connection, I should like to pay
my high tribute to the officers and jawans
of the three Services. Recently the Defe-
nce Consultative Commitiee group visited
Ladakh and other forward areas in Jammu
and Kashmir. I am proud to say that at
those great heights under unfavourable wera-
ther conditions and other difficulties their
morale was very high and they expcet from
us that whatever minimum needs they requ-
ire by way of equipment and others materi-
als must be given in time in enough quan-
tities. There is a specific problem as far as
the Jawans posted in Ladakh are concerned.
1 was really surprised to learn that civilians
who are posted by the State Government and
the Central Government get twice as much
as the jawans by way of allowances for be-
ing posted at high altitudes.

Sir, previously also we had brought this
to the notice of the hon. Minister, and I
would again like to emphasise that we
gshould give first priority to this kind of
programme, namely, to sec that not only in
the matter of emoluments but whatever
other facilities and amenities our jawans
require for being a better-equipped fighting
men, they should be given to them.

As long as there is hostility belween
India and Pakistan, we the people of
Jammu and Kashmir will always have the
border problems, As 1 mentioned earlier, not
only in the Gilgit arca, but things have
come to our notice that even in Poonch and
other Pakistan occupied areas preat sabotage
activities for infiltration are going on. What
1 would like to emphasise upon the hon.
Minister is that as far as the State of
Jammu and Kashmir's border rehabilitation
problems are concerned, the Central Govern-
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ment must give financial help to the State
Government for the resettlement of ex-ser-
vicemen on the borders wherever it is possi-
ble. We will derive two advantages from
this kind of programme, Omne is that there
will be a proper resettlement of the ex-ser-
vicemen, and the other is that our borders,
from the civilian point of view. will also
become strong and the army will have the
need to face less problems.

We have also been emphasising over and
over again that as far as the army inotelli.
gence and other intelligence is concerned,
there have been instances in the past, of
failure of the intelligence agencies. Keeping
in view the gravest threat which we are
now facing from Pakistan and China, 1
would like to emphasise upon the hon.
Minister that be should see that whatever
is required to strengthen our intelligence
agencies, whether it is the army or other
agencics, it should be done, so that we
should always have proper and sufficient
information to finalise our defence prepare-
dness and to be in a better position 1o face
the threat from Pakistan and China.

Wt wy feg wafem (srar)
Furzagm wared, fam gwe & ade®
WL AT E, UF WAAD ¥ @O
fad Wi ggu wEwEAr 9T 9T WE
s & & fag, faw g & ad & Q@
-2 M AT §, I aRIIWH
fau Y v w'a @7 §~uF wfawn Afa
AT g@dr fada Afa | 9ay oge § fagw
Afa & mgeasg ¥ a1y & =9t w00
9a= & 7 | 96) g6 g% § Y-3IyAg
st g7 791 gi~3r0 ifgar ¥ &t @A
% uF afazare s 9T ak gu R
a1 f5 33€ @igad &t NTF g5 g
&9 ¥ 9%q 3 awrea, W@ 9T 9t
AT F are, I 9w, faw awi
a3 97 AT HE F @9 AAHIC FA
a1 & W9 wIAr 9 F7 qArdr &1 seang
Sqfeqq w1 | IUTSAE o, Wi IET HHIT
T ggA B A & {-ITg @rgd 9%
guTs ¥ &7 WEArT WAL, 99 fF sw A
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A F g @ Arw gfe 93 F@w
e frar gor § 1 ag sErEAm & faw
THTT F1E ATAAT T2H1 w94 6 F ;Y
TARF FW T3 I gezar iy ani T
Wi afg 39 a@raE & s migE
¥ quara ®Y geam g wrr A v ot
Fg f5 9a & oF wif 7w oFn faar
¢ 1 fadw Afg & grasy & g mit war
& Fgr g

sfazear & &t wr-fadw Aify w5l
sfq v AYfa 3 &Y oF @ ot gt
& 1w fag afx & sfazer 5 331 w20
gu F¢f fadw AMfq &Y 9=t &€ ar 3@
fawaraz & g a3 sfa geF A
wfes ¥a1 & 7 gow A afes 99 A "ard
adf &, gew Ay ofes ww & &y gfaoie
agf & @t wal § gew #Y gw= wfcw 39
Y I=ar §, 39 F GIA § | 77qT §F FT
Tsg1 ofes Wi Fardf # &g wamaT F
arg 3w 1 e § fad afaeE) #@1ew
g | ¥\ 9®TT 9% 9T gAF wET AW
93 97-faed a7 afrarEt s gy 3
wraarg g frat gev # fam=r a4
gt @ ® gy § ag g gal @)
wrar § | Iqreae A, F wvr F) Ariea
wox sfazerr wey ot & fAdga g
AT § —WIT HIOFT §F G&F ¥ q9LT
F3AT ¢ a) f6e £ 3 9 aear W s
& Fardl & qAlad &1 F 97 FET AT |
T FAaAr 91 qAEl F1 "AET Fq
gWI aY WY, &9 T WHAHT A6 3797
dare % 7 gt fggeam #1 o@ A=
Hr atsr Agf FT g9d 1 4y fgena
iy & 34 &, 99 W IW AT SAAT F
qra oF A gfare adf a1, gux wu st
FY SR AL FT AT YT T GFT 97
m fag 9 «tfaf & 7 Afal &
1§ ®G & AT A A AT ¥ ded afg-
Ay FE gau g sfeA gawr @Aw
T 3 %) ey Afa ¥ 0 3 fA3

& srgar § fe g7 a3 7 &% smar 6k
FaET F1 gAYET AT FL |

R sfarer s Wl ag @ aw
TG WET a9 F am qg fF ag #1949
<t & fra® smar &1 AAEE g
grarg ? & fdga vor g g B
fergram & 3 orara @Y 14-14 g §=
Fr o'wif 93X g ¥, aga §, Ffmaw
¥~ gaqtan fergeam a1 ag @ @,
fras) zwelot st erae &) wlael A
J97 Fga1 gF fem ot s w23 ad
& 17 Y gwA I« &7 F1 IFAIET FEA
ge 7 frar @ 1 A% wdst 1 A=
2, @; fergeara &7 ez ad} @ wwan 8,
wEr ArAl § 9F gddiay & ®E w0
w1fg | W g7 wR T T E@qFAAT BN
THT FT AR § al gawr oo 2w A
Sar W GaTE 7 wf Y w4 gE oA
FY oYz 7 FifaE FTAT g

w19 ag = @1 91 5 AAaT 49
Fgarar P & ower g oy sarm e
R ANE WA FHET 9T AR T 909 ML
gz F9T wrar @ A AT g e
Y wrar &, w3 ST F AT & weAT A
wraar qer #T & f5 odmr &Y grar &
fau wed s afy ag woAY faman) far
2, 3w &) g Ay W #99 gy afk
Tz "yt faeadt afqarT 7 2, a gasr
#rdr, 39 ®1 <qrdt wF F1 @ F ARG
awg] & fao Y| &1 F2U 219 # 7
frarll & &7 § 733 T gFAT 93—
i gwa § fr za ¥ fao sfaeer ==l
oy a9 § seex fawriin swwaad
e wan ¢ faurdy derosfe
gt &) fae 9 w9 F 77 § oF wrer
anit 5 39 % 783 F @17 39 ¥ ofwEne
1 g7 fadmr, 39 & ofcare 1 gar g
qTT TR | ArrE 9fy e we W@ oag
AR Ea Y 50 o § nw fa3
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[ = w7 fag weifaar ]

FA2AE, I AqT A& 10 wo WA
A% A ¥ fag v - ag @ =
afeF fam fe & 1€ 3y sma we Q,
faa faa & 14 +) wom et o dfw
fraraa ar oAo #te WMo ¥ W Y,
fora fza & 3@ 3 wter fod ar T fer
& arz fagrdr @i aig, s faa & 9w
F1 segaat @n1 faarr Y a1 ¥ S
giar wifge o fom far ag @1
LT T WIU A1, I AW & 9f@r
FY F7 & §7 20-25 gA1T A1 fgwar
=1fzd, form & 99 &) @ il sy 3@
A 7Y, 39 37 g At ¥ gw@Efor g &%,
IA FT JATU Y &% | 6! gaATT §T SHT
AT w7 1948 ¥ FzdY 9+ WGy &,
g9 A "YA gWed § wears 9w f6R
WY T garw 1 3w 1958-59 § gk
8 g% § ;AT Mg fawrar v ar
a7 gua qerar fs gardy ey 97
WY gg's ax wgr &, wiym S F oy
TTH aw @ §, o gErd A &y
Fredt FAY o @Y E-3% awT  aeErAA
SHTA "FAF A &g 97 (6 ®EA F WY
Fg 0¥ WY azeg § A gAr TRV Aredf
¥ FERAY FEAT AT £ .

=it JArR faw (FAq3) : 9g I
gAY w4 ?

st @y fag wMfar 195859
¥ w7 w1 7 4, AT A A9 I+
AT § 1 W7 I F &% F ofra w7 awi
wy &, zafaw wg ga ¥ ofdfaa
g arr 33X ¥ awmg adf ¥ ud
gag &1 & sy Fwgaad fewria
drar ¥ weaew § faded sar Smear g

¥ gav frdeT ag & s 9= Al
F FOIAd F gw FE@T gomwa 18
am F femrae § e w8 wdl
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AT e LaFY giw @ % ag Wiy dar
g% §T 47 & | 99 9§ 9T qaET " §
T WIT IY AITYF £ 3T § ) 747 >
war g7 f5 ga ot 99 fead wid & @
g1 fiod 91 &1 wawa § qiv ad
9T a¥ F7 FaT9 & 60 7EA 1 60 FEA
# 55 g 9% gar A 9% WK
a9 agy 3% a7 fawar &1 a@v 55
FHT A S5 Al oA @ ArAr a9
FHY #Y v 3T & afs Frws@m T8 8
awar & 1 xw fag sfacar =i # ¥
gwrE ¢ fF e & wgd § e 3w woem
21 "1 A4, sfady oY aEw eadw
e qifreart & ga wed vl & war
FT g% A ag wAw A fF 9 w@ e
FoT AT ¥ g g 9v Rk F A
wrt 1w ofew & ifed o o gfew
¥ fegar werare st faseqma @
s ey AW & 39 wATAl W W9
gfqm i from $1 @ @ ag frwed)
ofaw ¥t anred @ wFN WX @ &
FATAY &1 gAEE A agmr M fer gt
iy dedla gevl ¥ gfqd &1 awd
gt gfa| #r &7 Sy

fad A ag ¢ fr @ g w195
Frad) marar aHra § e goar & faawt
wl @z a1 frsred ¥ Sifaw A8 ¥
wrelt & o« ag Aqmar § gawr & frger
P AT I W @ A JUF awrw A
fre3 go avi, gfwa, @ sl 1
il ) faar wrar &+ for o smar §
ar IAFr far 2T gEr & 7 wmfaw §
aA) qEew ¥ &gAr Sigar g fF 8t
a7 w4z & fe & & oAy &1 T
a3 ot 3% g ¥ ¥ Er Adr afew
o TR TT 6 IAFT A T At
¥ o wgrar 913 1 (swdew) e

#Fag fadza stwraga § AR
7973 777 F % gfem qar, aaw few-
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98 ¥ At § 9w grAswg a1 i
fersit ot :

** Right from your taking over as
Chief of the Army Staff, our
defence jawans have become assu-
red of their families, welfare, as
added by some of the soldiers,
Takiog into consideration the fact
I wish to invite your attention to
an instance whercin a soldier of
my Coanstituency (Bakewar-Etawah=
UP) has been badly victimised and
beaten by the local civil police of
Bakewar Police Station and his
licensed gun was snatched from
his legal possession in the alleged
name of law and order..."”

qfF ag gfom a1 afag sew
dfer mur WX IR AFH F7 ATEHG
gfeg gru & fagr qar) z@w waw
FATT AAFAE FT ATH T qg AT :

* Dear Mr. Bhadauria,

Iam in receipt of your letter of 23
Febry 70, for which I thaok you,

I am having the necessary investigations
made and will let you know the results
later, I appreciate very much the concern
and sympathy you have displayed over this
case.

With kind regards,

Yours sincerely,
SHFJ Manekshaw™

# ag fadew s@r wgan g fr anmr
srfogerguras St fs ma @ aQmEx
SYor & wal grar @ Ig og i F O
o1 FAREIT JAE TEAFT gAAT § At 7T
Fr 7EY w4 I gE AEF F@r ).
(vwmma)... Al & wam@Er gR mi
oY Y aga §& wEAT & 1 gard wEwT
griar F X ¥ FeAT &1 OF ATE ar
g ¥ ged gt 1 qifeera & gard
s & AT AT A 5 redwmma A
¥ faege faars o1 ga @R
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ST AT A4z FHT wfaw qrEEe 9w
gget 4, fagd @wer YgmaT & g
aiffem & gad 3@ R F) qreT IEH
FrE awra A fear mar afes g 9w
9T HAMGALIAAT T Frdargr &g |
afan § t7 a@ ) sfawr Afa &
fom =1 F1E FT T TRART T T,
fad arar @zz wEdwrE ®@r amRar g
fr zwd sqrar gaw AYfa & qwra
gFdr ¢ 1 gafag Av gwa g 5 wffa
Atz gare wfas, sEEE e ),
afz 7@ 9% & Y 1% a=r TF O A
ag fear s =fgd o ... (swwEw)...
FTAATT FE ¥ FrET 3 a0 91 59 3w
& g Iwfgar s T # famA
qFeT SERT #1§ qTewr @ famr war
afex 3u% 7z 787 a1 fs eno ag /9
#at fear ? gafae 3 & fae wfiwrd
F orgar & ot W fau suw A
frsar aifgq | armT ¥ efemw daw
I & Agt 9T MAME § w FT qTq
ATT QI aFaE WAr 97 W@ 9T qH
T FT IT q1E) FY IR R q9T@T 7]
foa Y § gadY gaar & s7 gEar }|
ars sl &) F1E gEF g far o
fom 1Y A s® @AM, MET e )Y
qifeerfagl & aw s # Fifaw
* gaF! 7§ gz 3 &7 Sifrw 7G A
w$ 1. (swwEmm)...

W ag gy g% dgifas fadza
ag F@1 § fF afawr gt fadw Aifa
er g fas o 9gq 1 HAGH @
AT 71 € efee & @ w3 3w %1 sfow
9T faare s

m &t sfawar &7 awwawl ar
seaarsl 51 &1 Farfeat @ swAr 1

gaq-argfas
Feeta—sr=fT



243 D, G. (Min, Defence)

[ = w7 fag et |

- fed) S 2 A7 sfaem B gl
1T 9T 8y ¥ ¥ Y ®U IAT
avaT & | Wi 9T wgfe & wgfE
we-5eT @, %@ X gens fagms
wRegrer W WX WAy wrge 1 nd
TR g | gt &Y w7 WY Ay 3G o
gAY WrgET & gafeera & |

fcta, srgfas #=)r 9t ad) 2w
U IqT gFar §, wgt 70 aw ¥ wfuw
ST Ty, argEr frwor WY 9w
gaa fam # o1 3w & Y fazaea
azeq g | Wyl 9 Oty 14 A @, qwt
ura &1 ergfas 2w #w feger aa
STAT R |

fada, srta a1y & qrand #¥fasg
F Wt 9x, wiArd ¥ a7 FHifzai
qarg § 1

TIq-IeATE Wieh,

frera—awra ?lf'“ﬁ.\
gfta~g7 =fe |

Feang oifer qww A 7w wfw g @
Tar & afeaa gm & s@sa &, e
Y o) afw 19 " J31 § W7 A, |z
sra wifE & o

it T ¥Aw maEw (TUEA) - sa%
TwrEl F1 & famr ard

MR. DEPUTY-SPEAKER :
pass it on to the hon. Minister.

He may

SHRIMATI SHARDA MUKERJEE
(Ratnagiri) : Mr, Deputy Speaker, Sir, this
morning we had a tumultous discussion on
the Chinese launching an earth satellite,
1 do not want to draw the attention of the
House to the same question again but T do
want to say this that no longer can Ind‘a
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afford to ignore this and ignore the fact
that in the official communique issued by
the Chinese Government there is a call to
the Chinese people that they prepare for
war. But in the midst of these developments
it is surprising the Ministry has presented
the same sort of report with garbled plati-
tudes and out-dated cliches.

15.40 hrs,

[SHRI SHRI CHAND GOYAL in the Chair.]

Without being emotional or anything about
it, let us try to assess the problem, Let us
try to assess it in relation to our national
strategy. The immediate problem that the
country faces is an invisible end chronic
state of war of attrition on our borders.
Along with that, there is an added question
of aided insurrectiopists getting support
from Ch'na and Pakistan. Each day, these
aided inyurrectionists are gaining in strength.
Tt is thought that due to the present pre-occ-
upation of China and Pakistan, there is no
immediate and immioent threat of war or
of large-scale hostilities on our fromtiers

What is the long-term problem 7 The
long-term problem 1s this that there is the
proximity of two very powerful nations on
our borders, the U. S S, R. and China.
The U 8. S. R. is already a super-power
and China shows the Potential of becoming
one in the pext decade. So, whether you
like it or not, there is no escape from ihe
fact that in the foreseeable Future, Asia will
be the centre of world tension as Europe
was in the 30s. In thcse days, it was
Hitler and the rise of dictators which
created this situation., Today, we face the
expansionist policies of Chioa and al:o the
fact that both the U. 5. §. R. and the U.
S. A. are seeking to have an appreciable
control over economic and political sphere
in this part of the world which Las more
than half the world’s total population.
Therefore, the decision-mekers of India
have before them the choice of making
India the patb-finder of peace and stability
in Asia, And this they can do by having
a determined national policy and also by
realising the fact that non-alignment need
not mcan a total abdication of their 1espon-
sibility.
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Such a policy the people of India will
understand and will support India must
also generate conviclion in its policy in the
international world by suitable action, It is
not enough for India to say that sheis
non-aligned, This must be matched by
suitable actions, For instance, in 1965,
did we not support Malaysia 7 But some-
how we seem to be inclining towards a
very contradictory policy. For example,
I could not understand the policy of the
Government in welcoming or in showing an
inclination to support the P, R, G. Itis
not only the Government but the country

does not know which way the Government
want to go.

SHRI RANJEET SINGH (Khalilabad) :
It is the Goverament which does not kaow
which way they should go.

SHRIMATI SHARDA MUKERIJEE :
Iothe alternative either they take the direct
method or they can decide to play a
negative role and choose to be led by
the super powers. It matters little which
is the super power which leads our country
by the nose the USA or the Soviet Union,
because the aims and objectives of any
super power are the same, Let the Govern-
ment then stand by known and declared
policies and principles and the country
will either approve of those policies and
support them and go along with them or
the country may disapprove and to
throw them out, But this opportunism,
both in their internal and cxternal policies,
will carry no cooviction either here or
abroad. Opportunism is, 1 thiak. the
greatest threat to our country, What do
we see in the report of the Minisiry, On
the very first page regarding China it says :

“It will be our effort to keep our
doors open.”

SHRI RAMNJEET SINGH :
their troops 1 hope, Sardar Sahib.

Not to

SHRIMATI SHARDA MUKERIJEE :
This open door policy of the Government
to welcome all explains the immobility and
inaction of our forces when they are con-
fronted by insurrectionists on our borders.
1 won't call them guerillas. I don't think
they show any sustained effort, They are
just insurrectionists, Why is it that when
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you have the enmtire army concentrated on
your borders you are oot able to control
a handful of these insurrectionists ? Does
the Government believe that India can hope
1o reach ac:ommodation with China ? If

the Government believe so, let the
Goveroment come out and say so.
It has been proved that if the Soviet

Union hud to choose in a conflict between
China and India, the chances are that the
Soviel Union could mot afford to oppose
China. This is the fact of the case. Soviet
Upion could pot afford to oppose China.
On the oiher band, [ visualise ihat in
future, the two sister countries’ Pakistan
and India, will learn to live together be-
cause there will be no peace, security or
progress in this part of the world unless
we learn 10 live in peace wilth each other.
Have not the countries of Europe learnt
to do this ? Have France and Germany,
afier fighting their bitter, acrimonious and
destructive war, not learnt to live together 17

AN HON MEMBER : They are more
sensible.

SHRIMATI SHARDA MUKERIJEE :
In this not the only policy is this not the
ooly path that ihe Government of India
will have to adopt 7 If India wants inter-
nal peace and security, I am afraid, she
must learn to choose which enemy she will
have to coafront and with which enemy she
could learn to come to terms. But we do
not know today and this report gives no
clue whatsoever, If we do not know it, do
you think the armed forces kmow it. What
exactly is the chaster to the Armed forces ?
That is what one would like to know. Let
us try and make an analysis of the defence
cxpenditure, On the revenue account, the
net expenditure shown is Rs. 1017.84
crores., Rs. 38.52 crores more than last
year, The explanation is that the increase
is mainly on pay and allowanoces, etc, The
figures on capital account are Rs. 13307
crores, that is, more than in 69-70 by Rs.
8.25 crores  And the explanation given is,
increase mainly oo purchase of ships and
works, The Government's stand is this that
all the replacement of these items for this
huge manpower are (o be met from a static
capital account. Let us understand the re-
venue account expenditure. The figure is
Rs, 459,12 crores on pay and allowances,
Of this NCC accounts for Rs. 197 lakhs,
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[ Shrimati Sharda Mukerjee ]

What does it give you ? The Government
says, there is no money for a nuclear
deterrent programme, The entire progra-
mme for 10 years could be financed it you
only learn to spend your money more seasi-
bly, if you allocate your resources in a
more planned manner.

The Air Force account for Rs. 42
crores and Navy Rs 12,37 crores. One
interesting thing is this. On the capital
account for Army what is the expenditure 7
It is almost nil. The Navy we are told has
got Rs. 22.73 crores worth of ships; the
Air Force nil except the aviation stores
worth 89,30 crores. What is the deduction
ope draws from these things 7 It is this,
that we reject as untenable the Defence
Ministry's assurance given in the report
that our armed forces are properly equi-
pped. In the alternative, if it is the Govern-
ment’s stand that suitable and adequate
equipment is being given to the forces, then
this equipment is being given agaiost mili-
tary aid, and this military aid, wherever it
is coming from, is not ratified by Parlia-
ment and it is oot proposed to be ratified
by Parliament, Something must be true,
Surely this large force cannot live on air.

Regarding allocation of resources I
wish to say something. You have this
large ‘mass of standing army which is under-
paid. Maoy Members have spoken about it,
1t is ill-equipped. You have hundreds of
people who are released, the emergency
commissioned officers are there going from
pillar to post asking for jobs, There are
negligible resou:ces all d for d
nising the forces. Today inevitably and
.irretrievably we are dependent upon our
foreign benefactors. There is mistrust
between departments and department; mis-
trust between Government and Parliament;
mistrust between Governmeant and the people
resulting in this situation where the indus-
trial and scientific potential of the country
.is mot properly utilised. Even where it is
‘partially utilised it is not utilised properly.

There is no coordinated effort between ,

the Government departments of Atomic
Energy, C. S. I, R., and the Research and
Developmeat Departments of the Ministry.
Ts:these any attempt I would like to know,
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to have a coordination in regard to opera-
tional research, structure of the armed
forces, inventory control, legistic control
and mobilisation of civil resources during
an emergency ? '

How does the Government then tell us
that they have a Defence Plan, which we
are told, is a continuous process ? The
war potential depends upon thies basic
factors—they are the economy of the country,
econumic capacity of the country--the ad-
ministrative competence of the country--and
the morale of the army. Morale is the
motivation for resisting the enemy, What
possible incentives has the Government
given to the people to have this motivation
for resisting the enemy ? Where is the
motivation to resist the enemy unless the
Goveroment think that the armed forces
are insulated from public morale 7 Does
the Government come to this House to say
that the morale is high 7 In which direc-
tion is it high 7 Are you sure that what
happened in this House this morning will
not percolate to the forces ? That is my
main question,

Let me give one small example and
th:n I shall conclude. Take this example
which I give you. You know how commis
tted we are as regards defence equoipment,
As I said earlier, there is no relationship
whatsoever between the large amounts of
spending on army that we maintain and the
amount that is shown to be spent for
equipment .

Take the MIG project. For instance,
the report says that there are 45 squadrons
and probably thirty squadrons are for
combat purposes. It would be reasonable
to assume that about 15 squadrons would be
reserved for the MIGs In effect, it means
that you would require for so many squa-
drons, 200 MIGs, Nobody has told me
about this. I am just telling this from
what you have stated in your report. And
this is the conclusion which one can draw,
Don't come and say it is what the officers
have said. Suppose jou assume that you
have got a strength of thirty aircraft and
you assume that vou have 15 squadrons of
MIGS which means they are all intercep-
tors; it also means that per MEG, you are
That means
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you must have spent Rs, 200 to 250 crores
on MIGs alone.

In the fast few years what have you got
from Soviet Union ? You got aircraft
from the Scveit Union. Mind you, 1 am
not attacking the Government for getting
the equipments from the Soviet Union, 1
am only altackiog your basic policy. In
the Report, we find that we have MIGs as
Inter-ceptors. We have M. 1 4 helicopters,
We have A, N. 12 aircraft. Also we bave
S.U.22and not S, U. 7 as your opera-
tional aircraft. What would be their cost ?
My assessment of the cost is that it would
not be less than Rs. 450 or 500.crores, Is
it not a fact that your major overhaul of
mircraft is being done in Russia ? Is it also
oot a fact that mot evem a tyre canm be
fitled on to a MIG in India ? Is it oot
a fact that you are buying them in rupees 7
For the long-term loan you are creating
arupee fund, Do you think that this
would help you in the present political
conditions in this country 7 I do not mind
your making a statement on the floor of
the House. The least you owe to the
Parliament is to let it know as to how much
you have paid for that and whether you
have adjusted the accouats, If you do
not do that, I am sure that the price that
you will pay will be very heavy.

1 would remind the House that in the
1962 aggression, when you were using:the
Ilyushin, It was immobilised because the
tyres could not be fitted here, Take the
policy of the Goverament of India-whore is
its.declared non-aligened policy T That is
what one wants to know.

16. hrs

In conclusion, I would eay ‘hat the
budget estimte as pre:ented to Parlianment
falls far below the actual expenditure. There-
fore, it is totally mislcading, It .doe, ot
account for payment of equipment ; it does
not account for para-military forces and
0 On -

Secondly, the rupee fund which must
exist is nothing short of military aid. What
do rupees mean, if they are not backed by
gold reserves 7 If not, will Government ple-
ase explain how the armed forces are being
equipped today, where does the money
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come from and what terms and conditions
have to be fulfilled ?

Thirdly, it is an absolute, basic fact
that we have not progressed at all. Although
we are spending one third of the Union Go-
vernm-ot's income from the reveaue account,
our progress has been very very negligible.

Lastly, this open-door, free for all
policy, Government is following, poses the
gravest risk to our oational security.

ot wem gEewRT e (1A
wAraqrar, fewg fenige 93 graa
g% & qgo faa gufsas Fawm & wq
®1aId ®1 g fon, qF gy ame
wawr | wgi as gardt feda ffmdqs
F1 aregw g, 9% gfeas #a fafaez
% 2z farz uae o fiy & foda
# gA7 99 §g g1 W1 g% gagrf gt
g Frstar fr graa & gad wr qarfs
1948 & wrt g AgF a3 &, & aawar §
fs g7 1948 & aga wmd ag §, afew
1962 ¥ sfragawag g

fesa firesha w1 wgt 9% arcqgs
g, & sfqde adl § atea §f & o0 qq-
war § fr a6 fedew ¥ w9’ wilfe ag
fedew forret vrar drf 2 §, Saar samer
=g § | ¥fea aroEe & gemm § my
o &, e fF gurd wne SR Al
wiy as faa @ogEm ¥ o9y gast
mr, fm smew ¥ S99 oA 9w
gqrATIT ¥ ¥g R At 4R 99 gEga
W oag YR Iat ME &g 1947-48 v
gifcsr &1 | 1965 &1 wrfewr 41
g gk g=ig g 6wy a5-F IT40
wrar g, # I arg s frar -39%
WA FT GEGE §, T8 W Ja4r &I
w1 & foadY 9 § wiw 9ggew I
gegel # femwa #T @ & <ar iy wr
Fgraar§ gge #, afe sag o+ @R
i o T g ¢ f g SE AR,
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[ =t gAmm ggeas I&T |

ITAY AAEET, ITH FTA-FI WIT IAFY
srafaag 9T 9 F@7 =ifge A 99
W dw & gar A @ @ 51
gaa G gy A @1 g o Fifaw § e
gH I I AV FT F AT g FF
¥} @ AT IEA A TG I G 47
ag warl firar 1 fea mro war @, o,
gew & a5 wr gmd feda ww
& qr9 g} 98 WA-AMEA g @) AT
FrartkuT § ogEl guifas & qm g
gaT9 ®TAR A @ W W9 gAg oY 4
gar s geafas 49T 7 wodl amde
F ag i@ 31§ | g% oF eq F @ig ag
gfaw® ag fs gr w9v femg fafaes
%) st & fafasex arg w9 w9 7§ s
AT g FEREEA Ad waar,
ATl |var Ag wEdr Wi T gl
WRMA &gt § W T gary faw wgan
& fedm gurar w R}, gETa 99 @,
gar<r & 1 AT 1 gad auaT wre
a% agaT fear fF gr gae gesfrdy
adf =med, gw fedt & go% 9T grar ag
AT Agd WX gw fREr oY i W
graaT Agl 91gd | 48 gRR IwET Far
femn A1 Ary g7 @ 9T FaA § 1 AR
&9 # 9g aga A9 479 g, WA Wi
FEam ~Tasita Afag a1 € wx
A dfau—sfea & e g 5 ag ad
amw g s agr ofadt @1 3fF &%
HI9—ATY gA aTe 9 F AIAA A1 §
stz gax qifeardic § sger Hewrs
far & e ag gt oifast @ 1 aed 91|
#1 7 arar dwar ) @, aeF G oA
qrAA arar gAAFT A -1 qErEl 9
#g, ofFa amar av 1 sfes faar &
wgl aF qAgF @ Wawa g fa% gaT

qaT & Ag afew gt a5 gl aag -

g9 1 arge &, g M &@w Faga
wid § gfw & wix amfas § 1 <

APRIL 28, 1970

D. G. (Min, Defence) 252
faast wrefeasa @ feer &1 8, 38%
g ag ard JE Al & 3 9E w5
e X9 7@ g e gfamaz am s
gag a&d 31 & wwar g s @i feg-
WA WA IYA 7T FE9 @A G
Te8 @8 1 @0 Q@ g0 w7 feww &7
&1 qu g faqra & wifge w1 & a9-
war g fe Q1 W fam & wg® Qv w@Er
¥ ag w&d g1 feq @1 9 A & W
qaeq @ war Fwa § o arfr A @
faafas & o @17 &1 ghar& ama
gotfga fegr i smor a5 1 & gard
wreE w1962 § &St W g% a4
tfrava W 9T ag a9 affq -
frrgz wigw & fao ast-mam @1
gwraar ag fea dtor & 5@ 7 ag 9
firr & 70 ? ag w9A Yeafiw & 50
qg WYY IFHT § $A, qg AT AGATT
¥ F, Tz W9 WETH FA@? A
4 | zafae & axwar § & oifaarie
F1 fawre w1 geF &1 A o g )
qifeariie &1 9t fasirg & ag gF arana
gew &1 faser @A ;fgg 9T g6 &1
fasrss wror ag @ fF gw yfeae g@e
g® #< W1 gary wgar § fr @7 ot gw
FE T qEAT & fay &4 1 g ad
UF GrAA AFER 1@FT NaGT 7999 &
arg g e aeT . awwn 9y §)
G WU T GHAT §, WAAH WOIC 99
FAT §, G WX a9 gHaT &, aqifqar
WX I §Fal g, 4 @A |@T @S
guat & aff wawar fo... (sowew)..,
wara 5 famz Sifag, ot = faaez g
.00 ==t § wr agt gu o ag
AT F 9@t § 97 wifgear gad &
7 gg adl ®gar & Jada agy 5 =@
dr g9 1.,

Fanwar g s guk fac ag sufem
glmarg ) sar &8 w3 g, fegw
fafat @i §, & felsm fafex
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F a1 qg warw FEAT @ ;i
qg At THARe § WX TadAeE & AR
qifeard | @iffade & w9 aF @
dYr #t FTX fgar & fs ge A8 3Amdd
W A A gEIt o1 § ag Wew d19gA
Ty & fAg gmry Sfe7 w9 e
gt guE ar maw g wav @, FEr
gHTR AT} =} gezeiya AFRIAT A WY w7,
frafra §war gy v7 &7 sga ¥ =0
2 TEr & YT W ag wEs Ty M WOE
frafra & zegfs dqerd & @ g
gre? & guwar § Fmau Mg
q FG agA A7 @ P, WL w war ¥
I grt fedem @7 o w0w F
g 3¢ 3@ frar A, 34 amry e §
arq Faa+T W guFr g @1 ag g
adf fr ga 9 92 gaar &8 Ofes s
#Y AT gT X F@ gw 2 FUT o @«
&I A1 ©F a7 A, gF I 9C A
g ¥ 2 w07 ar 200 w03, Bfwa @Y
g AU Aufar ar g9k 3 gr agq
wrzar gvsft 7 oY Gfeqw v foendg o
& sad famr g2 otma ar gar | wgwr
feiqm Fsr 71 agm & fag @aF
gfragiz & A1-5-3%c s & M &
qifaariz ¥ oW & eeafem s R
g garU d gHIT #UT & garwar §
ar 3afY ¥} gwrr U7 4T fRar @i
otz w191 § @5 1 #7 7%, SfFT moC
o 4ok o Frat St ) g g e
faa @@ gt T ¥ gEa) wAufsTEr
Far fed a2 2 gard felsg OFa &1
HEERCCAN

arq-arq § gg W FEAT 9gar § 5
gw geRm Agl § W A Ay g% 9%
gar agr Fear, afFa gt ga ges
9T gaen gAT &Y g7 50 F3 TEA uF
geT g geaa F arg 33 § w =
350 7IT gew w1 wfudt ¥ a=wgd, sw
5z 71§ 7iw 9L WA §
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SHRI VIKRAM CHAND MAHAJAN
(Chamba) : The Prime Minister de erves
our congratulations that she has chon en
tuch & competent man as the Defence
Migister who hes proved his competence
by selecfing competent Generals aficr  his
taking over Not only has he selected very
competent Generals but he has also at the
same time improved the pattern of the
Armed Forces. We have latest weapons in
the Army; we have added new wings in the
Navy like the submarine and we have also
acquired more effective aircraft.

Al the same time I may point out that
we are facing the twin daoger /,". from
Pakistan and China. The present strength
of the Army may not suffice and
I think it will not be effcctive enough
to face the combined danger from China
and Pakistan at the same time We have to
devite methods which will enable us not
only to provide effeclive defence but also to
gee whether we are able 10 liberate cerfain
parts of our country which now from part
of Chinese empire, We have the problem of
finance but at the same time we have to
create more effective strength. We can think
of two or three methods which will not put
a great strain on our financial resources.
One of them is compulsory military training
for every citizen of India, especially in coll-
eges and schools, Not only should we give
them compulsory military training but we
should also send everyone of them for at
least two years 10 the frontiers so that they
know the difficulties of defending the Coun-
try. In other words, before they are given
full citizenship riehts such as voting rights,
or before they are given matriculation
certificates, they should be sent to the fron-
tiers for at least iwo years, The two years of
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military service which they will render on
the frontiers of India will be a training for
them for future, Once thisis dore they
would be imbued with more semse of pat-
rictism than they have at prerent. We bave
seen an example of the patriotism of some
of ther in the morning during the Calling
Attention” motice,

Secondly, my suggestion is that we
should settle, as Mr. Inder J, Malhotra said,
the military personnel who retire, on the
frontiers of India; they should be provided
not only land but also they should be subsi-
dised, They should then act like frontier
fortresses at the time of need, Then we
will not have a debacle as we had in 1962,

Thirdly, there is a general consensus in
the House and in the country that cost
should not be taken into consideration so
far as the development of nuclecar weapon
is concerned. We should have this weapon
at any cost. There has been an argument
raised by some that we do mot have to use
the alom bomb and therefore why should we
develop it, The answer is simple, and this
reminds me of a famous story; the wife was
taunting her husband, and saying, “why
you waste money so often and you do not
give me enough,” The husband said that
“I have even reduced my cigarette consum-
ption, and give me a single example 1o show
where I have wasted the money.'" She -aid,
“the other day you purchased the fire
extinguisher, You have not used it."” That
is the answer: if we have the atom bomb it
does not mean that we must use it. For the
safety of a nation, to create confidence in
the nation, to crcate adequate strength, you-
hawve to have an atom bomb.

16,17 brs,
[ MR. DEPUTY-SPEAKER in the Chair ]

Then there are certain problems which
are facing the armed forces personnel. One
of the problems that they are facingis a
direct result of what we term as linguistic
fanaticism., What we find is that the armed
forces personnel are, for instance, being
trapsferred from Bengal to Madras or from
Madras to Gujarat and Maharashtra and so
on. They have to take their children along
with them. The education in Bengal is in
Bengali nd the education in Madras is jo
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Tamil and 80 on and so forth. Tt is very
difficult for any child to pick up the langu-
age of different States. Now, they are made
to suffer because a few interested politici

the type of land. The persons who go to
ucquire land do not see whether -the lamds
are irrigated or not. Although wastelands

want to dominate by rousing the baser
sentiments of the people. Why should the
armed forces personnel be made to pay the
price for the linguistic fanaticism of Lhese
politicians 7 I would rather suggest that
the people who advocate the policy of ling-
uism should send their children for two
years to one State, for another two years
to another Stale and for another 1wo jears
to a thir) State and then they would learo.
(Interruption) Somebody has to pay for the
sins of their parents. If that is done, then
they will know the price which the nation
is payiog for the follies of the fapatics. The
answer is that if you are not able to provide
if the armed forces are not provided with
enough funds to teach their children, ulti-
mately you will be creating a sense of frust.
ration in them which will in the long run
cause trouble to this country.

Therefore, 1 suggest, firstly, that either
you have the Central Schools in every State
in every cantonment, or you give them
enough so that they can :end their children
to the boarding house. The allowance that
you give them is I think Rs. 50 to Rs. 60 a
month. That is not cnough to send the
children to the boarding-house. A Major
who is earning Rs 1,000 per mensem sur-
ely cannot send his children to the board-
ing-house and Pay Rs, 350 on it and then
starve. Not only this. Practically, he has
to run three kitchens, Normally, when he is
in a non-family station, - I thiok 1 am not
exaggerating if 1 say that two-thirds of
the army personnel are on the front—there
is ooe kiichen on the front Secondly, they
have to keep their wives and family else-
where. That is the second kitchen, Thi:dly,
they have to send their children to boarding
schools, Are you paying enough to the offi-
cers and the armed forces personnel which
will enable them to have three kitcheas 7
No. | know many people who are literally
living from hand to mouth. I have come
across some ladies who have said, **We
will force our husbands to teach all of you
a lesson”. That means something clse,

Then, there is a very important matter
in which the army can help the country,
‘New cantonments are built irrespective of

are ilable withio a range of three or
four miles, they look to their convenience
and select arcas which are best irrigaied, 1
sujgest that a special commitice of ths
armed forces personnel should first find
out whether the land is irrigated or mot,
Only after finding that out, the canton-
ments should be built,

Lastly, I would like to suppori a pomt
made by some other member also i.e. when
an armed forces personnel dies in military
service, his children and widow shoukd be
paid adequalely till they bave enough to
live on, their own. Some sort of pension,
which should not be less than Rs, #00 or
150 should paid.

In conclusion, I would like to say that
the only way you can face any danger is to
have compulsory military trainiog at all
stages. Il nalions like Great Britain and
France cao have it, there is no reason why
a country like ours, which faces a grester
danger than them, cannot have it,

MR. DEPUTY-SPEAKER : Mr Ranject
Siogh,

SHRI PILOO MODY (Gedhra) : The
defence expert of the House will now
speak,

SHRI RANIJEET SINGH (Kbalilabad) :
Sir, since the last defence budget, there has
been a very significant change in the com-
mand set-up of the three Services in that we
have got three new Chiefs for all of them.
1 congratulate the Defeoce Minister for once
on having selected the very best and most
popular and most efficient ofticers for these
appointments, All of them are already going
at jet speed and I hope some of the sell-styled
defence experts i the Defence Ministry,
who cannot distinguish a gun frem a trom-
bone will not stand in their way.

SHRI G, VISWANATHAN (Wandiwash):
Do you mean the Minister ?

SHRI PILOO MODY : He knows the
trombone ! -
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SHRI RANJEET SINGH : Withio the
budget provided, its defence effectiveness
can be increased by 25 percent by merely
removing some easily removable bottlenecks,
1t is my contention that the defence effective-
pess can be improved 100 per cent within
the .,ame budget merely by chenging the
attitudes of Government and of the bureau-
cracy, which is corrupt, bourgeois in menta-
lity and anti-people. Basic modern concepts
of national security are lacking, Our leaders
want to base national defence on the apho-
risms of apostles of non-violence. How can
these two be reconciled 7 Sir, today in the
alphabets when you teach A, B, C, D, ‘N’
means nuclear power; it does not mean non-
violence any more, It should have been pro-
per for this Government first to findout the
threats the country facecs. Once we have
decided that there is a threat from a
couniry like*China, we cannol say that
there is only this degree of threat, that
the Chinese will stop at the Foot Hills
and not come beyond that, Therefore, we
should prepare only this much. How can
we assess the degree of the threat 7 How
can we weigh a blow before it falls on us 7
then How can we plan for security only to
a minimum extent 7 We must plan for
maximum security. It is the concept of maxi-
mum security that is lacking is this Govern-
ment, They have not even got minimum
security, because there is no security today
without deterrent and there is no deterrent
today without nuclear deterrent. 1 hope this
will sink into their heads once for all. The
provision of the forces and development of
the resources require understanding and
coordination between all ministries, especia-
Ily the Ministry of Defence, the Ministry of
External Affairs and the Ministry of Finance,
This coordination is lacking and at times
certain decisions of one of these Ministries
becomes a hazard to our defence, it becomes
a security risk. 1 will not recount all others,
but I will refer to one because it is fresh in
our minds, and that is the attitude of the in
External Affairs Ministry to what is bhappe-
ping in Vietnam and Cambodia. Our Exter-
nal Affairs Ministry is playing the role of
an unwanted, ineffective meddler in Vietnam
and Cam bodia and is thereby helping our
enemy China, by taking off her load of
responsibility in that area, Has the Defence
Minister ever pointed out to the External
Affairs Minister the security risk involved
for this country, that when the load is taken
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off the shoulder of China China will be in a
better position to put a little more ofpre-
ssure on us ? Has she not already. started
a war within our borders by insurgent acti-
vities ? This is not just mere infiltration;
this is not just a little bit of insurgency here
and there. The Naxalite movement is the
extension of the depth of China's defence
within our territory and the government
must realise this.

I see that there is a change of attitude
in this House so far as the nuclear policy
of the governmentis concerned at least with
the friends of the goveroment. Yesterday we
found the CPI condemning the government’s
policy, that China has gone not only nuclear
but it has gone into outer space and has
thus become a threat to us all around, It
is a good thing that even the CPl has woken
up to the interests of this country's de-
fence. 1 hope this patriotic fervour of theirs
will last permanently and for ever. I cannot
say the samething for their other friends,
whom the CPI fiiends address as the ruon-
ing does of Maoshuntiny hordes. 1 hope
some patriotism will be injected and incul-
cated in them also,

Let us see the attitude of this govern-
ment, the Exteinal Affairs Ministry vis=asvis
Israel, the one country that can give us
technological knowledge to fill up the tech-
nological gap that exists in our defence. But
we have alienated that poor country and we
are licking the boots of the Arabs all the
time,

In the matter of defence preparedress
there is an alarmiog situation. We say all
the time that we have increased this, we
have done this and we are manufacturing
this and that, But do we see what the other
side is doing 7 Pakistan has increased
its force twice as mnch as they were
previously. They have increased their armo-
sved strength; they have increased their
air 'strength. When we do our preparations
we should all the time be conscious of the
fact that apart from containing China oo
our borders, we must maintain the ratio that
existed between Pak forces and Indian
forces in 1965. Has the government thou-
ght of this ?

Can this Ministry deny that five years
after we received the equipment we are
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still not turing the nition for
the Russian guns and the Russian tanks 7
The other day the Minister told me that ‘we
are thinking of it", How long are we going
to think of it 7 I would like the Minister to
say whether there is a suicidal clause in our
purchase agreement with the Soviet Union
that we shall not manufacture the ammuni-
tion i2 our couniry, It there is no such
clause existing, 1 would like to know why
we are not manufacturing the ammnuition
for these guns.

There are no means of advance warning
for low flying fast aircraft approaching the
targets in India. We know that our radar
cannot act below a certain height. Then,
there are certain huge radar gaps in our
country. As if this is pot enough, our
External Affairs Minister has permitted over-
flight of Pakistan military aircraft through
our territory and all our radar gaps are
known to Pzkistan. Therefore, if they ven-
ture on a surprise attack we will not know
from where they come and theywillcomefrom
an area where we have no protection and
where we have no means of warping. Has this
goveroment any thought at all any sanc
thought, about creating an observer corps
which would give information about these
acroplanes and which can cover the gaps
of radar that exist because ours is not a
radar lccked frontier. I would like to know
governnient's efforts in this direction.

Again, missile effectiveness is being
reduced due to the government's inability
to provide proper radio receiving sets from
the main or locating radar to the outlying
missile squadruns, ordinary radio scts which
we can purchase in the market for about
Rs, 200, While we are short of radio recei-
ving sets in the defence forces. our Defence
Ministry has gone to the manufacture of
tape recorders, We have condemned an
earher Defence Minister for manufucturing
coffee percolators in our gun factories and
again the same thing bas started happening.
They pay and install scores of missiles cos-
ting Rs. 6 to 7 lakhs each and then they do
not spend Rs. 10 to 15 thousand to give
them high-power transmitters and a score
of small receiving sets. This is the mentality
of our Government.
strength is increasing at a much faster rate.
They have got now the same number of
regiments we have got, When we 1ell the

Pakistan's armoured.
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Defence Minister they have got more tanks
than we have bhe says how camit be 7
Howsoever maoch you may explain to him
he still says the tanks with us are more in
number. | do not say we should work with
any sense of fear of Pakistan but we want
to sirengthen the hands of the Defence
Ministry and Government to prepare better
and kcep that ratio as it was previously
especially in 1947,

Our Vijayanta schedule is still 20%
behind the mark and this was <tated by our
Minister of State the other day. He did not
quote the exact figures but only fifteen duys
back he gave a statemcnt and said, **We are
catching up with the target. We have gone
far ahead of last year. There is 209,
increase in production,” Last ycar it was
stated on the Floor of the House that we
were 40%, behind and now if there is an
increase of 20% that mcans we are still
behind by 20% where as Pakistan has already

started manufacturing guided antitank
missiles, Our own project lags behind
Possibly because the astrologers have not

yel given the auspecious date for it inaugu-
ration. We are still short of RCL's simple
and effective antitank weapon the infantory
wants most. Our Air Force has only 30%,
of its Hunters and Gnat fleets, I exaggerate
the figuie; it is actually less, We have the
phenomenon of more pilots than planes and
some of our planes are called flying coffins
by our pilots. Their communication system
generally pack up at crucial time and flying
in them is a daily hazard. 1 may mention
of the recent Caribou accident pear Hashi-
mara, As soon as it took off from Gauhati
the R. T. packed up and it had to return to
base. When it was set right it took off
again but in the vicinity of Hashimara when
it was only within five minutes or reaching
the airport probably he was doing his
landing circuit his communpications again
failed and that is why the air support signal
unit could not give him pioper directions
and tell him that he was on a wrong course
and correct him,

Equipment is purchased from abroad
purely on political considerations and not
on the considerations of effectiveness,
Therefore, 1 always say: don't believe them;
don't believe me either; appoint a Commi-
ssion and let them go through all these things,
Who bothers about our flying coffins ! I
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[ Shri Ranjeet Singh ]

wish the Defence Minister had a son in the
Army, 1 wish the Prime Minister had sent
ope of her very smart sons to the Air Force
to be a Mig pilot. Then she would bother,
Then everybody would bother. They
are not Committed there and, as such they
are not bothered, These attitudes are known
in the Armed Forces and, therefore, they
are losing their faith in the Goveroment.
Keeping in view the requirements of our
long borders we are still short of basic
troops, infantry, Due to this shortage
Chusul to day is undefended. We have
not got troops there, There are no troops
in the Spangkur Lake bacause there are just
no troops to spare for it. The Corps has
been asking for an additional Brigade for a
long time. From where is that Brigade 10
come 7 We do not have any brigade. Here,
Member after Member has been saying that
we have too large an army. The type of
army that we have got is enough only as
a border security force for the country and
notas an army to defend Chinese aggre-
ssion,

The ever-increasing corruption is stunting
our defence preparedoess. There have been
reports of corruplion even in the selection
boards, When people can get selected by
paying monsy, you can imagioe what type
of services we shall have. 1 congratulate
the Chielf of the Army Staff in haviog
overhauled all the selection boards ina
week'’s time. 1 wish the Government had
shown previous awakening on this matter.

Postings are said to be done on pecu-
piary considerations or on the basis of
nepolism. In the Department of Defence
Production hcaded by a ve'y good and a
very decent Minister, the state of corruption
is particularly alarming. Before an item is
cleared for supply or purchase, the commi-
ssions are meticulously worked out. If the
commission falls short or if the payment is
not mide in itme, the item is rejected.
The items which could be made herc are
not being made here, They are deliberately
purchased from abroad because foreigners
pay commissions in foreign exchange
which can be surrepiliou lodged in a
Swiss Bank for nobody to know and, when
the exodus of those persons from India starts
after whom the people will be rumming with
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a hatchet, then they can spend a swest time
there like Ayub.

I would like to cite here a concreie
example. There was a particular proximity
fuze a fuze which bursts at a particular
height agtivated by the earth's magnetism
and which we were buying in thousands
from abroad. Out Atomic Eaergy Commi-
ssion decided 1o make it here. They made
the fuze. But the Defence Production
Department or, I should say, the Defeace
Ministry refused to accept it. Why ?
Because they wanted to keep on purchsing
from abroad. The Directorate of Artillery
accepted it. But these people would not
buy it here. They wanoted to buy from
abroad because they were gelting commi-
ssions in foreign exchange.

Another thing which is in a primitives
state is military iotelligence, The much
promissed overhaul never came. As in
1962, we were ignorant aboat the informa-
tion of the enemy in 1965, So much so
that on the 31st August, 1965, barely a few
hours, five hours, before the Pakistani
attack, the military intelligence informed
the Corps Commander at Udhampur, “Why
are you getting so panicky ? Your Divi-
sional Corps Commander at Akhnoor is
gelting uonecessarily panicky. He has
asked for more troopy and taoks., There
is no Pakistani concentration there is no
threat "' Therefore, the Divisional Comma-
der at Akhooor neither got troops nor
lanks and he could not save the area, so
many villages were uprooted there and
Pakistan got an initial advantage. It is
all because the Divisional Corps Commander
at Akhooor got a rocket from the Corps
Commander saying, *Why are you getting

Panicky 7. For the information of the
House, a rocket, in military language, is
what our Defence Minister got from

the Prime Minister when he disclosed on
the floor of the House that there had been
& shift in the Soviet poliy towards lodia.

There is 60 much wrong in the security
set-up, including that of the defence forces.
Therefore, 1 press for a Parliamentary
commiitee to go in to the entire defenct
set-up, [ would ask the hon. Members to
press for such a committee. Don’t accepe
the Defence Minister's assurances, We
have had assurances in the past also and
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our Defence Minister bas stood up in his
bravado and declared that we could take
on Pakistan and China together. Sardar
Sahib, this is not the Bharat Kesri dangal.
You have to fight an enemy with nuclear
teeth,

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH) : Mr. Ranjeet
Singh, that has been organised by your
party.

SHRI RANJEET SINGH : Let me
explain such mis-information that  the
Defence Mipister has given on the floor of
the House. Here is the Report for !962-
T70. their latest weapon. In this Report,
they have repeatedly said that our infantry
is equipped with the most modern weapons
that they have got, with Ishapore 1ifles,
self-loading, semi-automatic rifles of 7.67,
mmcal. Then, in the very first pholograph
when they show troops patrolling  the
forward areas in the jungle, where they
should be having the best possible weapons.
They show an infantry patrol equipped with
*303 rifles. They do not show an Air
Force unit which has still _got the *303 the
latest rifles not the artellery which has
bolt action rifles, But they show the Infantry
their showpiece, the people who should have
the automalic weapons. What are the
three soldiers in the photograph having 7
The oldest pattern of ,303 rifles. This is
truth about his information How can you
believe this Ministry 7 T am sure the Service
Chicls will not mind a Commission 10 probe
into their affairs, It is the Defence Minit
stry that would mind a commsision to go
in to their affairs becausc it would take the
lid off some of their private affairs, If
you trust this Government. 1 would like
you to recall some of the previous untruths
the Government have spoken over here
and the Members of the Government either
the past or the present and the Migisters
who are there, and the Ministers who were
there, have gone to the Supreme Court, and

they recounted facts about the some incident,

One set has not told the truth and this
shows the calibre of our Ministers, How can
you believe their assurances ? They remind
me of the famous lines about Matilda :

*‘Matilda told such dreadful lies
Jt made one gasp and sfretch one’s eyes,

Her aunt who from her carliest youth
Had kept a strict regard for truth
Attempted to believe Matilda

The effort very nearly killed her.”

Sir it very nearly killed us in 1962, It
very nearly killed us in 1965.

Toround up, I would recal that the
greatest single factor responsible for the
soldierly conduct, beariog and responsibility
for victory on the battle ficld is morale.
That morale is badly affected by several
factors. There is dangerous anti Govern-
ment talk at cach level, every day in messes.
in officers’ clubs and in jawans' langars.
The faith of the Services is shaken. Seeds
of discontent are sprouting fast. The
soldier feels that the politician is selling
away the nation's prestige and is indifferent
to the welfare and security of the uniformed
man, The deﬁ‘nigndu he worshipped and
hoped would lead his country to prosperity
bave proved themselves to be mere men of
straw farmore wvulnerable than the ordinary
citizen to avarice, self interest and lust for
power. The civil supremacy to which he
voluntarily succumbed is being projected
before him through disclosures in this
House and 1he dsily drama of defections as
the supremacy of paper ligers over patriotic
lions. How long will he succumb to this
tvpe or supremacy T They feel that the
leaders in this country have let down the
image of the politician that should be tbere
in the soldier’s eyes. Now the soldier
sees the phenomenon of his officers, the
Emergency Commissioned Officers, having
to go on a fast for seeking sympathy of the
Government. And lhey also wonder at
the indifference of the Defence Minister
and the Prime Minister towards their fasting
officers, The Prime Minister passes by
their place of Satyagraha daily but never
cares to consider their problem or stop to
offer a soothing smile. The scldier reads
in newspapers or jobs of ‘tabla’ masters
being offered to their released officers on
a salary of Rs. 80 per mensem. 50,000 of
them are being released every year. Due
to the insecurity of the future you face
in this country a Naxalite revolution. You
face in this country a studemt revolution.
You fact in this country a youth revolution.
You face in this country a revolution of
workers and peasants. Let us get together
and at last prevent a military revolution,
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Lastly, T would like to say afew words
for your consideration. Another big factor
of morale is the weaponry system. If the
soldier has good weapons, the soldier has
a good morale. If the soldier thinks that
the enemy has gota better weapon, then
he has not got good morale,  Where does
the ault lie 7 It lies with the Goveroment
in keeping him under-armed. What is the
best weapon he wants ? In this modern
world, there is one weapon oaly worth
the name, The nuclear weapon. Therefore,
I would plead with this Goveroment, [
would plead with this Parliament ; let us
Ro nuclear not only for the sake of prestage
but for the sake of the nation’s security
and morale. 1 app=al to all concerned :
let us settle the released ECOS in
good jobs, One of them has threatened
sell.immolation. If that takes place, the
effect on the Defence Forces will be disas-
trous. T am glad to say that certain Mts
have decided to go there tomorrow morning
between 9 and 10 and console them and
have a token dharna with them. [ hops
everybody will go from all parties and
it will hecome a single-party affair, [ also
hope that the dissatisfaction and chagrin
of the defence forces of being kept under-
strength and underarmed will soon be
eliminated. Do we the politicians want to
use the soldier as cannon fodder or, as an
instrument of policy 7 If you waint them to
be an instrument of policy, let us arm them
effectively. Sir, they want nuclear weapons
for the sake of their morale. Let us give
them nuclear weapons. Again and again we
have found Members standing up and saying
that there is too much of expendilure on
defence; 25% of our budget goes on defence
and all that. It is not that too much is
spent of defence, But this Goveroment
is 50 incompetent as to be able to find
more money for other matters; they should
find more money, 10 times as much on the
civil side as on the defence side. Our
cnemies, our neighbours are spending far
more, We are not over armed. It is
only 0.79, of our youth who are under
arms Itis the lowest ratio in the world.
And therefores 1 would say, give to the
Defence its nuclears due. Give to our boys
the bomb and I appeal to the Government
to give more atiention to the soldier, to the
family of the soldier, to the security and

APRIL 28, 1970

D. G. (Min, Defence) 2712

wellbeing of his dependents, to give him
confidence and protection. In this nuclear
age there arc only two political entities in
the world ; the nuclear entities and the
noa entities There are only two types of
powers in the world, the super powers and
the Pariah powers. What does this Govern-
ment want us to become, Sic ?

It is a logical and historical step in the
development of weapoary from the sling
shot to the antimissile missile. 1 say to the
Government:  for our brave hoys either
get the Bomb, or get out.” Therefore, |
again appeal, it is a psychologcal morale
ratin weapon that the coldier wanis. The
bombs are today a matter of political
survival,

i ;hin submit, sir, the Bomb isa
political imparative. As it is a morale
raising weapon, it is a pychological accessity
and it is a pressing military requircment.

SHRI GAJRAJ SINGH RAO (Mahen-
dragarh) : At the outset I would like to
say that the Deflence Forces are the stron-
gest pillacs in the structure of moaintaining
our freedom and nationhood, The nation
should be proud of our defence forces who
are in thrir outlovk and working and in
spirit, national, patriotic, hcroic and loyal,
They are non-provincial, non-communal and
non religious, There is never any contro-
versy of language, religion, caste or creed
with them. 1 think we also, Membsars of
Parliyment, representatives of the nation
can follow that spirit which is found in our
deferce forces, They are out and out
national are loyal to the pation and no
conlroversy ever arose in spite of many
pecple’s tatking about that [ say this in
spite of the fact that our armed forces are
ill fed,

remember that a few
was brought to

Sir, you might
‘days back, in the House, it

‘light thut rotten food supply -was made by

the Corpo-ation, It was investigated and
it was proved that this was given over to
the army in Kohima, Nathu La and Lada.
kh, In these regions, our troops moved
with ill-equipped clothing.

As repards salary. 1 want to say a word
about our jawans. While a primary teacher
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gets a salary of Rs. 250/-, our soldier gets
only Rs. 60)-.

F g ¥ gy A & A &
fadar &1

Our forces firstly think that they have a
reputation for the army. And they bring
name to their unit, It is in this spirit that
our soldiers are working in the front From
the national point of view [ say that there
should br no difference in regard to the
payment ol salaries between the teachers
and the soldiers. They should be paid
more, And [ would appeal to every seclion
of the House that so far as armed forces
are concerned, we should have ome voice
and that is we thould strengthen the mora-
le of our jawans who are fighting for the
nation in national spirit. If we show that
spirit, T am sure that this would strengthen
their morale ten times. That is my submi-
ssion,

I would say one word about our Defen-
ce Department, In the Defence Department,
circumstances are not such as they were a
few years ago. That should be taken note
of. Unless the Forcign Affairs, Defence and
Home are combined together and unless
they cooperate, no defence is possible of
the country. S=c, for instance, what is going
in Pakistan. Considering the fact that Pakis-
tan is inimical to us as also the fact that
America and China collaborate to arm
Pakistan against us, I say this should oot
be ignored. We have to keep these things in
view., I am sorry to say that some of our
jawans are lost because of Javchands and
because of the Fifth columnists, See the
condition of our brave people who fight in
the front. It is very simple for me to say
by explaining what is happening in our
country. Suppose theré is aggression from
the other side. Our jawans should blow up
the supply lines etc. of the enemy, In the
last war, every little information was passed
on to the enemy but now this is done
Openly.

147 gwrw WT g, wWoaw v
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These people openly come out with these
slogans, There are fifth columpists workiog
in Punjab as also in Kashmir. So, we have

74

to guard against that, I say that 90% of our
defence depends upon the proper handling
of this Jay Chand. If they do npot know
this, then Jay Chand would not be helpful
to us. They would not dare (o attack our
jawans if they know this, They know how
cur jawans conduct the battle,

Now 1 come to foreign affairs,

There is too much fetish about non-ali=
goment. Our policy of non-alignment never
meant that we should have no friends or
sympathisers anywhere. We have no animus
or designs against any other country, But
that does not mecan that we should mot
create an atmosphere where we have friends
and sympathisers for what we stand for.
This was never meant by Pandit Nehru. So
it is misconstrued. America, Russia and
China are giving aid to Pakistan, a small
country. Giving arms for what ? To honour
India ? Still they are doing it. In case of
aggression against us, cap we depend on
any country in the world fer sympathy and
support. What can the Defence Minister
with all our resources do by himself 7 It
is a national cause, So we should all com-
bine and with one voice let the defence
forces know that the nation is behind them.
That would be something.

Then guerillas have been trained by
some countries to be used against us, Take
the case of North Vietnam. Our soldiers
have been fighting against guerillas trained
by them. Yet we have been talking of estab-
lishing ambassadorial relations with them,
Would that bhelp 7 No.

1 do mot criticise for criticism's sake, But
the External Affairs Ministry should closely
collaborate and co-operate with the Defence
Ministry and try and create an atmosphere
where we are not left friendless whereas
Pakistan can have all the friendship in the
world.

Then we are being fetish about the deve-
lopment of atomic energy. We have no
intention to destroy any country. But in
our defence apparatus, we should also in-
clude atomic energy, It is a false notion to
fight shy of cuclear development in a chan-
ging world, If we quote Mabatma Gandhi
in support of our policy of discarding the
use of atomic energy, it will be a wrong
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thing altogether. We want to develop ato-
miilc eoergy for peace, but in our defence
requirénwénts, we should not ignore atomic
cnorgy ahso,

Then there should be a co-ordination
Board of the three services, Army, Navy
and Air Force to ensure efficient and
smooth functioning for the common
objective.

Then we should change our mental atti-
tude towards our brave jawans, We treat
them as mercenaries, worse than mercena-
ries. 1 can quote instances. Sardar Sahib
kmows about it. | am thankful to him for
his sympathetic approach to this question.
My hon. friend from the other side, Dr.
Raja, was sent to my place to find out
what fire the peeds of the jawans and ths
difficulties they experienced, The report
was placed on the Table with your permi-
ason saying that these are the amenities
which should be provided to them. Shri
Chavan, the then Defence Minister had agre-
ed that these facilities must be given to them.
But they never took any action on it. Then
there are other instances. Mr, Chavan as
Defence Minister admitted that the land
grants for bravery which were given were
allotted to bogus persons.

17 trs.

The Minister has been taking keen inte-
rest and I have been bringing to his nofice
matters relating to the Emergency Commi.
ssioned Officers and their amenities, He
should bear this in mind that the good
done to them would make them ten tines
sironger, In the matler of electricity, tacc-
avi lpans, housing loaws etc,, they are asked
to produce guarantets. This should not be
insisted opon, T hope that the Defence
Minister would bear this in mind and
would promise that he would do the
needful.

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHIRT SWARAN SINGH) : First of all,
I would lke to express my gratefulpess
for the gemeral support of the Budget
Demands. 1 think that except for the
solitary voice of the spokesmen of the CPI
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(M), every other Member who partictpated
in the debale has supported the Demands,
and some of my esteemed friends have even
sald that we are not spendiog enough.

Itis a matter which is of very great
importance for us to settle the priorities
and to dllocate enough resources (o meet
our defence requirements. The House is
no doubt aware of the present demands
on the resources of the country for deve-
lopment work, for essential work which is
necessary for raising the living standards of
millions of our people. Still, out of the
scarce resources, the country is spending
considerable amounts of money for the
defence requirements.

In this context it is pecessary for us,
for this hon, House and the country, to
be informed from time to time cbout the
nature of the threat that we face. There
have not been any long speeches on this
issue for the obvious reason that the coun-
try now is fully aware of the dual threat
that we face from Pakistan and China, As
a matter of fact, Tam a little happy that
we are npow not too much obsessed with
Pakistan and that we are conscious all the
time in the House when hon. Members
speak and also outside, of the danger that
we face from China. And it is in this
background that we have to see whether
the provision that we make, the arrange-
ments that we organise and the defence
apparatus that we build are enough to meet
this dual threat or not. This is the basic
question,

As the Defence Minister, 1 would like
naturally to have even more money, but
this is also one of the responsibilitics of
any member of the Government, namely to
participalc in scttling the priorities, and I
can say that within this over-all limit, my
colleagues in the Government and the Fi-
pance Ministers from time to time have
been very cooperative and the pressing
needs of defence have always been met,
although 1 am conscious of the fact that
this has meant considerable strain on our
scarce resources.

Briefly I should now like to mention
about our present state of relationship
with Pakistan and China, With Pakistan
unfortumately our relations continue to be
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uneasy, We are not to blame for this, We
are convinced that the rulers of Pakistan,
for reasons into which I need notgo in
great detail, appear to have come to the
conclusion that it suits their interests (o
keep up an atmosphere of tension and
confrontation,

AN HON. MEMBER : Personal inter-
ests of the leaders of Pakistan 7

SHRI SWARAN SINGH : It is a
fascinating subject and T can take some
time to explain that.

As [ was saying there is no doubt in
my mind that the leaders of Pakistan for a
variety of reasons, partly to keep up their
own position and parily to keep up a
certain tempo appear to have come to the
conclusion that it suits them to keep up an
atmosphere  of tension against India.
Therefore, if originally it was the gquestion
of Kashmir which was predominant in
West Pakistan, they hav: found a sop to
East Pakistan now; they have started high-
ligating Farraka; in any talk, they genera-
lly talk of both Karhmir and Farraka. This
is @ studied attitude and I want hon.
friends who suggest that we should try
for a scttiement should be aware of the
thinking in Pakistani circles, It requires
two to come to any scitlement. However
much we may desire, unilaterally, we cannot
succeed unless there is reciprocity,

In relation to China, the situation has
been described by several hon. Members,
They continue to be in strength across our
borders. The Chinese do not miss any
opportunity to take advantage to any law-
less or insurgent elements in our country.
They are too anxious by propagaonda, by
military training and by the supply of arms
to strengthen them with a view to harass the
Government of India. Collusion belween
China and Pakistan is a matler which has
come before this hon. House more than
ooce. The Chinese are exploiting the Pakis-
tanis for their own political ends and arc
giving them military hardware of every
type such as airforce planes, artillery, etc,
and help them to establish manufaciuring
capacity for military hardware and are
always trying to help and support them so
that their anti-India stance may continue.
This is a situation that we bave to face,
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We bave (o assess carefully the military
imp'ications of this studied attitude on the
part of two of our neighbours and itis
in that background that we have to make
an assessmen! of our defence requirements.

Having said that, we have tlo see
whether the arrangements that we are
making in the Army, Air Force, and the
Navy, in research and development, and
in varivus other supporting organisations
provide us an insurance against the dual
threat that we face,

The picture will
unless you always keep in mind a
clear idea of geography of  the
areas concerned. Oo the northern side,
we have got mountaioous terrain and
ot places some of the mountain-peaks,
some of ths passes, are really very high,
Then, with Pakistan, we have got two
borders: East Pakistan and West Pakistan
On West Pakistan, we have got the cease
fire line in the State of Jammu and Kash-
mir, which is a very artificial line and one
has to go to it to be convinced as to how
difficult is the task of maintaining the
cease fire line; it is very artificial, into the
historical reasons of which I need not go,
It was the stabilsiation of a position that
prevailed at a particular moment, and it
has created several problems, Then we
have got the plains, the desert. And on
the eastern side we bave got again a border
which is heavily populaied oo either side,
except a part where there are tribals on
our side, and there is the territory on the
side of East Pakistan,

not be complete

I am mentioning all thia to show that
our problems are very diflerent, consider-
ably different from the defence problems
that are faced by many countries, even
countries who are known to be very much
advanced in military science and in defence
matters, We have to keep this beflore us
we criticise the number of forces, the
number of people in the army, and this
orientation, this configura'ion, this geo-
political sitwation has to be kept in mind.

It is necessary to keep this in mind to
find an answer to the question that was
raised by one of the hon, Members as to
whether we should mot decrease the
strength of our army. In fact, several hon,
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friends on the opposite side have themselves
given an answer to ihis; they said that if
anythiog, keep it on the low side rather
than on the high side judging from sheer
pumbers. What is the other implication
of it 7 The other implication of this is,
virtually it is necessary for us to have
almost two armies; One to face Pakistan,
both in the west and in the east; and the
other also to face China; and then also
have some reserves which can serve as a
striking force. This is the type of problem
that we face in defence and then to dis-
charge our responsmbility in this difficult
and complication situation that we have,
and it is in this light that we have to view
our defence effort,

In this respect, we have done consider-
able work in improving the cfTectiveness
of our army. It is true that we have taken
a conscious decision that the numbers
should be frozen so far as just numbers
are concerned, but within those numbers
it is possible to increase what can be
described as the teeth-to-tail ratio and
also the bite in the teeth could be improved.
This is the direction in which we have been
working and we bave achieved consider-
able success.

SHRI RANJEET SINGH : Put some
teeth in your tail also,

SHRI SWARAN SINGH : Barking is
not biting.

SHRI RANJEET SINGH : T think

you have said something very intelligent
today.

SHRI SWARAN SINGH : It is nece-
ssary for us to remember that this is a
subject on which very sustained effort in
an organised mannper, in a persistent
manner, has to be pursved, and I am
glad to report to
various fields, in giving a better type of
equipment to our army,-- that is, the
infantry, artillery and the armoured corps,-
by improviog their training, by having
better type of exercises, better type of
strategic appreciation, the army is defi-
nitely in a better position to serve the
country and to come up to our expecta-
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tion, I will not go into details, but in all
these spheres that | have mentioned,
namely, equipment for infantry, for
artillery, for armoured corps and also for
training, very definite steps have been
taken and appreciation for this has been
expressed by several hon. members, for
whicli T am gratefu).

Coming to the Air Force, the strength
of the Air Force naturally depends on
our own capacity to manufacture aircraft,
secondly to maintain them and thirdly to
be self-sufficient in the matter of spares,
ammunition and other matters. The House
is aware that we are manoufacturiog several
types of aircraft now, They have been
mentioned in the report and I will not
burden the House with all those details.
But we cannot wait for our own manu-
factured planes to be in service. Thercfore,
for the intermediate period, we werc anxi-
ous to acquire from whatever source
available the right type of aircraft which
would meet our requirements, I have no
hesitation in sayiog that in this respect
we have received help from friendly coun-
trics. The maximum help in this respect
we bave received from the Soviet Union:-
the fighter bomber and also the fighter
plane we have got, which is po longer
a secret,

AN HON. What about
missiles 7

MEMBER

SHRI SWARAN SINGH : I will come
to that. It is also part of our defence
arrangement, but I was talking of the
planes now. We have displayed them-MIGs
and also SV7-we call it Type 22. These
are the planes, We have the manufactur-
ing prcgramme also for MIGs. We have
got three factories which have been charged
with this responsibility, at MNasik for the
air-frame, at Hyderabad for electronics
and at Koraput for the engine, We are
now in a position where we arc not just
assembling; we have gone to the manu-
facturing stage from the raw materials.
This is a very significant development, a
matter on which we can express satisfac-
tion, As my colleague pointed out, our
own HF--24 is in squadron service. The
brave boys who are handling it-1 have
had occasion to talk to thcm informally--are
very happy with this new planc which is
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entirely our own manufacture, We have
also equipped our Air Force reasonably
well for fighter-bombzr role.

Oo the defensive side,
both the warning systen
equipment and also missiles to take on
the invading aircraft. An hon. member
opposite asked whether we have got ary
observe corps. We have an observer corps
and they have already started functioning
in this respect.

we have got
the radar

Some bon. members-particularly Mr,
Viswanathan, whom 1 do not see now-
spoke about the mavy. All his specch
almost was devoted to the pavy. We have
made a careful assessment of our naval
requitements. It must have been noticed
by the House that onp an issue like another
aircraflt carricr, there was differcnce of
opinion. 1: was said by my very esteemed
colleague and friend opposite, Dr Raju.
who has got a great deal of experience in
these matters, that it is as wecll we have
taken a decision not to acquire another
aircraft carrier. There was apnother view-
point expressed from the other side, 1 will
be quite frank., Aircraflt carrier, in the
contex: of our country, has got a limited
role, If we have plenty of resources, pro-
bably, may be for a wvariety of reasons
we would like to have two aircraft carriers,
one on the western side and ooe on the
Bry of Bepgal. But when we are thinking
of conserving our resources and trying to
make the maximum use of whatever may
be the limited resources, then some assess.
ment has to be made as to whether a larger
pumber of faster boats, which may have
greater mobility and greater striking power,
as suggested by Dr Raju, will be a better
investment, It may cost Rs. 60 crores, 70
crores of even ap to Rs. 100 crores if it
is a good aircraft carrier. After careful
consideration we came to the conclusion
that it will be more in the interest of our
defence if we were to utilize whatever
resources arc available to have a larger
number of faster snaller boats with greater
mobility and with greater fire power
because our problems are esscntially defen-
sive, so far as coasts are concerned, with
this type of a boat with a good striking
power, supported by the coastal defence
which could always be provided by airceaft
bases at the coast. This is less costly and,
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therefore, this was a better invesiment and
we took a decision accordingly.

Having said this much, I do not want
now to say geoeral things in a gencral
manner, But some specific questions have
been posed and I will deal with some of
them, First of all, I would like to dispel
very strongly, with all the emphasis at my
command, the suggestion that was made
by the lady member opposite, Shrimati
Sharda Mukerjee, which is a very serious
charge. 1 say that it is a very serious
malter. To say that we are not showing
all the expenditure in our budget will be
cxposing ourselves to a charge which some
of our enemies are making Some of the
Pakistani press people and commentators
have been saying that India is hiding some
of the expenditure from the budget, 1
capnot because I am subjected to control
by the Auditor-General, by the Accountant-
General and by this Parliament and by the
vigilance of the hon Members. So, it will
be absolutely wrong to make that charge
We will be playing into the baods of our
uncharitable critics if we were 1o leare
any impression Lhat there is such a thing
as hidden expenditure in our defence
cffort, and onc should be very sure about
ooe’s fact, one should be very sure about
the figures before such a suggestion is
made.

I thought that Shrimati Sharda Muker-
jee was very careful in these malters but
I thiok afler going to the opposite side
she is not that careful. Because, 1 cannot
excuse her for giving the figure of Rs.
197 crores for NCC. I got a shock when
I hzard this Thzn I checked the figures
and I found it is only Rs. 197 lakhs, It is
given at page 10 of the budget document.

Again, she said she felt greatly wornicd
that nothing is shown as expenditure for
ecquipment of the army and the air force,
That al:o was something which came to me
as a great surprise, because [ attach impor-
tance to what she says. I could not believe
that we have pot shown any expenditure
to purchase equipment for the army or
the air force. 1 am sorry to say that she
did pot do her home work properly on
this occasion. The equipment for the air
force is given in very great detail and the
amount runs to Rs. B0 crores or 90 crores.
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SHRIMATI SHARDA MUKERJEE :
I said on capital account there was no
expenditure, Let the Government say
aircraft is shown on revenue account,

SHRI SWARAN SINGH : Again I
would like to clarify one paint very clearly,
She said in her statement (hat we are
odviously gettiog some aid from somewhere
which we are not showing in our budget.
This is a serious charge and I say categori-
cally that there is not a single piece of
equipment that ' I get as anaid. I pay flor
every piece of equipment that T get.

SHRIMATI SHARDA MUKERJEE :
1 said if it is rupee payment and the rupees
and not backed by any gold reserves then
it is a military aid,

SHRI SWARAN SINGH : Th= object
in specifically mentioniog this is not to score
a debating poiot but these are very impor-
tant basic questions of policy. Do we pay
for our equipment or do we get asaid 71
say we pay for every piece of equipment.
It is a basic point whether we are hiding
anything in our budget. I say categorically
that every penny is accounted for.

A question had been raised about the
reorganisation of the Defence Ministry and
gome hon. Members— Shri Frank Anthony
spent quite some time om it. It is necessary
to take note of this,

What is the essential point that he has
raised 7 Shri Frank Anthony made a plea
of setting up a parliamentary committee to
examine the present structure of the Defe-
nce Ministry. This is not a new idea as
far as Shri Frank Anthony is concerned.
We have heard it from him year after year.
Shri Frank Anthony stated that we have
done wrong in aopting the U. K, pattern
in 1947 and ended by saying that we have
done wrong in not copying U. K. and
having a Chiel of Defence Staff or a perma-
pent Chairman, Chiefs of Staff Committee,
FPor Shri Frank Anthony, whatever we do
is Wroog.

When the British had the Army Coun-
cil, Shri Frank Anthony wanted us to copy
thatin India. He would be surprised to
know that the re-organisation in the De-
fence Ministry in U, K, which was made
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6 or T years ago was patterned on the Indian
system though I would admit that in doing
so they have gone further with the integra-
tion of services with the Ministry, Shri
Frank Anthony was against having a Chair-
man, Chiefs of Staff coming in by turn from
each Service. In England, there is no perma-
nent Chalrman, Chiels of Stall, as such.
The Chairman is appointed for a tenure and
is, by turn, from cach of the three Ser-
vices,

Then, Shri Anthony made an unfor-
tunate reference ty pot-bellied Chiefs of
Staff. I have cast my mind owver a period
of 15 to 20 years and cannot discover that
any one of our Chiefs of Staff deserved
Shri Anthony's description, The Chiefs of
Stalf have done well by us over the last
20 years and the House owes it 1o them
that their service is recognised and no
disrespect is shown to them.

I shall now take up the substantive
point, Shri Frank Anthony has assumed
that the appointment of a Chairman of the
Chicfs of Staff Committee is a simple affair.
It is not so and will not serve the purpose
unless some important structural changes
are carried out In all the countries where
this arrangement is adopted, the Chiefs of
Stafl have ceased to be the heads of their
Services. The Chairman presides over the
Chiefs of Staff Committee and arrives at
decisions covering all three Services. This
arrangement is useful wheie the Services
are fully developed and balanced, Where
they compete for funds, this is a good forum
for the r. solution of differences. It has also
relation to the kind of defence problems
which the other countries have. We hbave
no overseas commitments. We have not any
pacts where the Chiefs have to be represen-
ted.

I am strong in my conviction that, even
where such changes are considered essential,

_they should be evolutionary and made over

a period. We have also evolvéd many new
arrangements which suit our conditions,

A new mechanism which we evolved
soon after 1962 has given us better divi-
dends than any other formal arrangements
we could have. This was a procedure initia-
ted by my predecessor in office, Shri Y. B.
Chavan, This is familarly referred to as the



28% D. Q. (Min, Defence)

Defence Minister’s Morning Mectings.
Twice a week, I meet the three Chiefs of
Staff and the threc Secretaries in the De-
fence Ministry, and we discuss across the
_table all imporlant jssues which require
!mmediate solution as well as lay down
long-term objectives. This has established a
rapport between the Defence Minister who
is politically responsible and the Chiefs of
Staff as 00 other formal arrangement can
ever achieve,

Then, Shri Randhir Siagh referred to
the absenc: of directaccess between the
Defence Minister and the Chiefs of staff
This is Completely wrong. In no other coun-
try, dO the Chiefs of Staff have direct access
to the Defence Minister in the same real
sense as here,

There was a reference, [ think. fo the
need for independent and reliable advice
on military matters to the Government.
This practice whereby the three Chiefs of
Stuff meet me regularly and together make
sure that the advice given to me is reliable
and independent.
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SHRI SWARAN SINGH : T won't talk
about the ‘Dal’ affair. Again, I am sorry I
have to mention this becanse I noticed that
for the frist time they made a reference to
the Chief of Staff which is mnot in good
taste to say the least. Then they said there
may be conforming Chiefs of Staff-an ama-
zing statement for anybody to make,

SHRI PILOO MODY : You have for-
golten your history,

SHRI SWARAN SINGH : It would be
extremely difficult for any Defence Minister
to appoint three conforming Chiels of Staff.
All of them meet together in the morning
meeting and we discuss matters thereadbare.
I would inform this House that these casual
remarks affecting their integrity are detri-
mental to our int2rests and should be avoi-
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ded. It was again very erroncously meationed
as if there is any conflict between the civil
servant and the representatives of the
Armed Forces. I think we have examined it
very carefully. There is not such thing. I
don’t know why again my friend, Chou-
dhury Randhir Singh should have thought
that he goes and salutes the Joint Secretary.
I don't know who informed him,

SHRI RANDHIR SINGH : 1 koow
better than you.
SHRI SWARAN SINGH : Perhaps he

could not recognize the badges and might
have mistaken a colonel for a General,

SHRI RANDHIR SINGH :
more than you do.

I know

SHRI] SWARAN SINGH : This is some-
thing which is just not cone. We give the
highest respect and in fact, I am...

SHRI RANDHIR SINGH : I know our
Generals next to you.

SHRI SWARAN SINGH : They are
next to me, There is no doubt, I took some
time because some vital matters of recons-
truction and rcorganization are there and
some doubt upon the mechanism was raised
and 80, it is necessary that we should not
create such an impression.

SHRI RANGA (Srikakulam) * We
cannot recognize their badges because we
do oot koow what they are. It is true.

SHRI BAL RAJ MADHOK (South-
Delhiv : Take Prof. Ranga to a military
camp for some time,

SHRI SWARAN SINGH : It will be a
great pleasure. He is most welcome,

AN HON. MEMBER : Why not Mr,
Madhok ?

SHRI BAL RAJ MADHOK : 1 had
beea to military camps very often.

SHRI SWARAN SINGH : Sir, mention
has been made about the defence plan. There
has been general appreciation of the new
procedure, we have setiled. My friend, Mr.
P. K. Deo made a very good speech, He
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made a mention that there should be a plan
in perspective. This is precisely what we
have done. Thereis the ten year plan and
as soon as we finish one year, another year
is added; Therefore, all the time we have
got ten years® perspective requirements before
us=-a ‘Roll on' plan. There is another
incentive for them to effect economy be-
cause whatever is saved by economy, that
they arc entitled to plough back to meet
some other requirements of the Defence
Services. So, it has an inbuilt incentive for
economy and for improving the effectiveness
of the expenditure,

I would like to tell the House wrry
brieflv about the objectives of defence
planning. One is that the manpower for the
Army will be maiotained withhin the exis-
ting sanctioned strength, of approximately
8 28 lakhs but increased efficiency wiil be
secured by improving further the ‘teeth to
tail' ratio and by completing the re-equip-
ment of the Army with modern . weapons,
ete., which, to a very subslantial extent, has
already been achieved. Secondly, the
MNaval force would be substantially stren-
pthened so that it is capable of discharging
its task simultaneously on both the sca-
hoards: base facilities would be augmented
on both th: sea-boards to afford [lexibility
in the devclopment and maintenance of the
Naval fleet, Thirdly, the 45 Squadron Air
Force would be maintained, The process
of modernisation of the Air Force would
be continuzd by phasing out the older
aircraft. Increased r.dar  cover would
bx provided for air defence. Fourthly,
production facilities under the Depart-
ment of Defeoce Production for weapons,
equipment and ammunition would be further
augmented and modernised, New manufac-
turing facilities, where necessary, would be
established for speciaised elect.onic equip-
meni arising out of the radar plan, aircraft
accessories and other sophisticated equip-
ment. The above objectives can be fulfilled
and executed efficiently only if they are
de‘ived from a perspective of 10 to 15 vears.
I have already mentioned atout the roll on
plan. The roll-on planis drawn up and
revised with the fullest association of the
three Chiefs of Staff znd have their full
agreement, In this process the Defence
Services have a clear jndication of wh .t they
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can exprct over a period of 5 years. The
Chiefs of Staff have been most appreciative
of the new arrangement. It has enablcd them
to draw up relative priorities much more
clearly than before, The new arrangement
bas given the Services an incentive for savi-
D8y savings which they can use for impro-
viog their other forms, and economy.

SHRI RANGA : We would like it to
be shown separately, what it is every year
that they have saved, end how they have
utilised tre saving,

SHRI SWARAN SINGH : A point was
made by Shri Raju and several other hon.
Members that the funds that are voted
should be utilised in the best possible man-
ner 1 fully agree with thit We have taken
some concrete steps in that direction; and
I would like to very bricfly mention some
of them, Many of the decisions which
involve considerable outlay in expenditure
arc now made after the most detailed consi-
deration. And I can give you some of the
examples. They are :-

(1) A study group on maritime recos
nnaissauce aircraft,
(?) A study group on Ground-tosair

missiles.

(3) A study group on patrol-craft  for
the pavy.

() A siucy group to develop an

cconomical inventory system “of

spares for the army, This study
group is assisted by a firm «f indus-
trial and malerials management
consultants.
SHIRI PILOO MODY : Do you com-
putarise your inventories 7
SHRI SWARAN SINGH : They aie

introduving computers also.

(5) A Study by the Adu inistrative Staff
College, Hyderabad, with a view
to reorganisis the overhaul effort
in TAF for certain range of items.

(6) A study by the Institute Manage-
ment, Ahmedabad with a view to
adoption of modern management
methods for inventory control and



provisioning of spares by HAL to
meet Air Force requirements for
maintenance and overhaul of air-
craft manufactured by HAL for
IAF,

Cost effectiveness studies have also
been initiated in suitable cases so that
selection from amongst the alterpatives
available is carried out on the most effec-
tive and economical basis, I would like to
give one or two examples, The are :-

(1) Utilisation of Layland Comet 7
ton vehicles in lieu of 3 1on
TMB/Shaktiman vehicles.

Utilisation of lorry mounted
10 ton crane, as compared to
mobile 10 ton cranes by the IAF,

@

A value engineering study bas been
initiated. T am mentioniog all these things
to show that it not just that anybody sits on
paper, the control is something which is
more concretised and it takes the form of
taking all possible action to study the preb-
lems with the help of such outside assis-
tance as might be available, from experts,
fcom management institutes and from
several other orgamisations. And 1 would
welcome if any further improvemeant could
be made or any specific suggestion could be
made by hon, Members.

1 have to make one small correction.
It was mentioned by Shri Viswanathan
there and he stated the figures about the
teeth to tail ratio. He said that the teeth
to tail ratio is 59 to 41, This is not correct,
He said that the optimum ratio should be
62 10 38, This is precisely the ratio that
we have achieved. So I would like to
correct him on that. He had come witha
well-prepared speech and since he has raised
this matter, I thought I should make the
necessary correction.

A mention has been made by, I think,
Shri Varma on this side that the pay scales
of army personnel should also go before
the Pay Commission.

The House would recall that my coll-
eague, Shri P. C. Sethi, bas already made a
statement to that effect. And I would invite
the attention of the hon. Member to the
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statement laid on the table of the House
on the 23rd. It will be seen from that
statement that the Third Pay Commission,
unlike the two earlier ones, will enquire into
and make recommendations on the structure
of emoluments including the benefits in cash
and kind and death-cum- retirement benefits
to personnel belonging to the armed forces,
having regard to their terms and conditions
of service,

SHRT UMANATH (Pudukkotai) : Who
will represent them before the Pay
Commission 7

SHR1 SWARAN SINGH : We shall
represent them, There will be a team which
will take up their case and this team will
consist of representatives of the services,
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SHRI SWARAN SINGH : Shri P. K,
Deo referred to the Mehajani Committee,
This matter has been agitating the minds of
the hon Members and I would like to
clanfy the position, The report «f the
Committee was received in August, 1969,
Their important recommendations are three
=upgradation of the syllabus both for Hum-
anities and Sciences to a degree standard,
minimum educationsl qualification for
enlry ioto the Academy to be raised to a
higher secondary or equivalent with the
age-limit of 16 to 18 or matriculation of
equivalent to be followed by a preparatory
course of one year with age limit of 15 to
17 years, award of dengree B. A, (Pass)/
B.Sc. (Pass) for the Humanities and Science
streams.

The first two recommedations ha ve teen
accepted by Government and this revitcd
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syllabus will be introduced from July, 1971.
And new educational qualifications will app-
ly fort he cadets from the July, 1971 course,
The Committes has suggested that the
N. D. A, should function as an autonomous
institution affiliated to the Jawaharlal
Nehru University, This is under consider-
ation in consultation with the university
authorities. T would like to add that the
actual award of the degrees will arise only
three years after the cadets enter the N D.A,
under the new arrangements in 1971,

SHRI BALRAJ MADHOK : Why
don't you affiliate that with the Poona
University 7

SHRI SWARAN SINGH : This was the
recommedation. We can take a decision
cither way, Major General Jai Singh referr-
ed to the fact that the Territorial Army is
short of its authorised strength. Government
are aware of this and in pursuance of the
views expressed by the Members at a meet-
ing of the Central Advisory Committee of
the Territorial Army, a Committee has been
set up under the charmanship of the Maha-
raja of Patiala, Two Members of Parliament
are also Members. This is to go into vari-
ous aspects of the Territorial Army so as to
make it a more effective force. The reco-
mmendations of the Committee are
expected to be available by the end of this
years.

A mention had been made that we are
not manufacturing the small tanks, Tt is
true that we have got small ianks which
are of forecign manufacture, We started
with the manufacture of Vijayanta, a medi-
um tank, You will be glad to koow that
the performance of this tank is very satis-
factory. Our forces which are using these
tanks are fully satisfied with the perfor-
mance. So, it will be wrong for the hon.
Members to give some figures and to ridi-
cule the actual manufaciuring oapacity of
the Avadi factory, A large number of tanks
are actually rolled out from this factory.

SHRI BALRAJ MADHOK : But it
was not working upto the capacity.

SHRI SWARAN SINGH
still be improved.

: This can
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SHR1 BALRAJ MADHOK It bhas
worked only up to 62%. It should work to
the full capacity.

SHRT SWARAN SINGH : It is true so
far as small tanks are concerped, But I
would like to give you this information. We
have already. commenced the design and
development of @ small tank, The design
concept is such that, based on the same
chassis, engine and transmission and achie-
ving considerable standardisation, we
would bave the Armoured Persennel
Carriers. In consultation with the Arny, we
bave drawn up a composite ten-year plan
for the armour. Here the House must accept
my assurance (hat the arrangements made
in regard to providing the Army with the
armoured vehicles are satisfactory.

SHRI RANGA : How long would it
take 7

SHRIMATI SHARDA MUKERIJEE :
We only want that they should come befo-
re the Chinese.

SHRI SWARAN SINGH : My hon,
friend, Shri Samar Guha besides as usual
a powerful speech on unglsar weapons,
also made a mention of the]INA. personnel.
I would like to give the latest information.
In August 1967, I aonounced in the House
the decision of Gowver t to restore the
balance of the forfeited pay and allowance
of Indian Army personnel who had joined
INA and who were dismissed or discharged
from service on account of their association
with the INA, In pursuance of this decision,
Government orders were issued in Oct.,
1967, The total number of personnel invol-
ved was estimated to be about 15,500,
Upto 31-3-70 claims for refund of forfeited
pay and allowances have been reccived
from 14,869. It has not been possible to
trace the remaining persons 631 in number
as iheir addresses are not koown. While

restoring the forfeited pay and allowances

in 1967, only the basic pay and such allow-
ances as automatically go with the basic
pay were taken into account, Allowances
such as expatriation allowance, Japanese
compaign pay and bharra which were admi-
ssible in specific conditions had not been
included. However, afler a review, Govern-
ment have now decided that these allow-
ances will also be taken into account while
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calculating the dues, The total amount
expected to be paid as a result of the Jatest
decision is about Rs. 1.14 crores.

Ch. Randhir Singh made a mention
that there has been no increase in the
pension of Subedar Mzjors and other ranks
for the last 20 years. T am afraid his infor-
mation is not correct, The rates ol pension
to JCOs vary with the length of the total
qualifying service of the category 10 which
they belong. So far Subedar Major is conce
erned, the maximum rate of pension has
increased from Rs. 145 per month in 1952
to Rs. 244 per month now.

SHRI RANDHIR SINGH : They are
not satisfied. \

SHR1 SWARAN SINGH Between
Ist Junme, 1953 and 1st December, 1969,
increased pensions have been gramted on
three different” oocasiops to JCOs and also
other ranks.

SHRI RANDHIR SINGH : Too small
for the work they put in.

SHRI SW¥ARAN SINGH : Some hon.
members said that rations to the Army that
are supplied are sab-standard. This is a
very danmgerous statement to make. Inspec-
tion at the receiving end is very strict, I
can say that not only at the procurement
but at the inspection stage, very rigorous
inspection is done. The Food Corporation
of India is now supplying the main cereals,
wheat and rice, So this fear is not correct.

Some hon. members bad said that dele-
gations of members should be encouraged
to go 1o forwarded areas. 1 welcome the
suggestion. Some hon. members have
visited forward areas although sometimes
they show undue exuberance and create
pioblems. But on the whole, it is welcomed
by the armed fcrces, by the jawans.

SHRI BALRAJ MADHOK : Send them

in winter, not in summer. Let them not go
there as a matter of holiday.
SHRI SWARAN SINGH : Yes. I iot-

end 10 send some of them to Rajasthan
border which I have recently visited, beca-
use one has to go to the Jaisalmer area to
see what it really means. -
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SHRI N. K. P, SALVE : Let him also
go with them_

SHRI SWARAN SINGH : I have alre-
ady visited them. They should be put on
camels, and let us seec what happens to
them after ten or 15 miles.

SHRI KANWAR LAL GUPTA : Did
you travel on a camel or in 2n aircondi-
tioned car ?

SHRI SWARAN SINGH Guptaji
cannot think of a camel. We have been
riding camels from childhood.

I have said already that the essential
programme in our Air Force is to modern-
ise it. Some stray remarks bave fallen from
the wise lips of several hon, Members, and
it is my duty to clarify the posilion so that
no misapprehension or wrong impression
is Jeft in their minds. Qur objective is the
efficient maintenance of a modern and
properly balanced 45 Squadron Force, con-
sisting of fighters, fighter bombers bombe-
rs, strategic and maritime reconnaisance
aircraft and transport aircraft, Older types
of aircruft which have been in  service
with the Indian Air Force are being progre-
ssivcly phased out, and the sguedrons, are
being re-equipped with better and modern
aircraft, The Toofani was phased out of
service in February, 1968. From April, 1969
the Vampire was withdrawn from operation-
al squadrons, and is now being wused only
in the training role. The Toofani and Vam-
pire squadrons have been re-equipped with
Mig 2t and the SU- 7 aircraft.

The first HF-24 squadron was formed
on 1st April, 1967. The Mystere aircraft is
also expected to be phased out shortly. The
numbers of types of aircraft bas thus been
reduced. This is not an accident, but the
result of a deliberate policy.

In three or four years the fighter bom-
ber force will consist of Hunter, Goat, Mig-
21 (modern and improved version,), HF-24
and SU-7 aircraft. The striking power of
Air Force has been significantly augmented.
The strength of the Air Force may remain
only at 45 squadrons, but the improvements
made in the maintenance and secviceability
of the aircralt bave alrezdy paid dividends,

I can say wilh confidence that the punch
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of the 45 squadrons is greater today than it
was two years ago.

Mention was made by an hon, Member
opposite about overhaul arrangement. I
would like to say that all the overhaul and
T epair arrangement have now been made in
India, and even in regard to planes for
which we have not made arrangements, we
have initiated action to actually puton the
ground arrangements which will be in oper-
ation before long,

SHRIMATI SHARDA MUKERJEE :
Is this in the fature or in the past ?

SHRI SWARAN SINGH : Io the past
also we made with respect to some, and for
the newer ones we are organising,

SHRI PILOO MODY : What about the
spare parts ?

SHRI SWARAN SINGH : We have to
have a sufficient stockpile, and also we
bhave started manufacturing several spare
parts.

Major Ranjeet Singh can perhaps accuse
me that T have not taken much notice of
his speech 1 have no intention to, but it is
because it lacks substance. He mentioned
a number of things in a high-flown manner,
but there is not much that I can really ans-
wer, There are one or two mis-statements
that he made which I want to correct,

I do not know what his source of infor-
mation is when he says that we have entered
into an agreements that we will not manu-
facture ammuuition for the Soviet...

SHRI RANJEET SINGH : Do not
put words into my mouth. 1 asked ifitisa
fact, if not why are you not manufacturing
it.

18 hrs.

SHRI SWARAN SINGH : Unless you
want to correct your statement, [ am happy
at the new statement that you have made.
When the actual typescript of what vou had
said goes to you, then you can check up as
to whether what I am saying is correct or
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not, 1 cannot imagine that he should
imagiue that there can be an agreement that
we will not manufacture any ammunition.
I want to say categorically that there is no
such inhibition for manufacturing any
equipment or any ammunition or anything
that we we have acquired from abroad
whatever may be the source of origin, and
it is worng to have any such feeling.
(Interruption) We have aleady started manu=
facturiog some pieces of ammunition, somo
categories of ammunition, and it is our
intention to manufacture all the ammunition
in our country, I repeat that we have
already started manufacturing some varieties
and it is our programme to manufacture the
rest also, and in this we will be happy to
get the support and help from whatever
sources.

AN HON. MEMBER :
years 7 (Interruption)

In how many

SEVERAL HON. MEMBERS rase--

SHRI SWARAN SINGH : Several hon,
Members have made reference to our
atomic programme and the Chainese
programme about space. That is a matter
which was engaging the attention of the
House for quite about an hour and a half
this morning. 1 have no thing more to add
to it and it is not my intention to restate the
policy. I know the hon. Deputy Speaker
has an eye on the clock. At 6 O'clock, there
is some other item; and I have tried to
cover many points. If there are othery that
1 have left unreplied, (Lnterruption if there
are any matters which has been left, and if
hoa. Members feel that I should give them
the replies, if they make a reference to me,
1shall be glad to send them whatever
further information they want.

SHRI KANWAR LAL GUPTA : About
the border roads,

SHRI SWARAN SINGH : I do not
know what bothers the hon. Member,
becausa there has been uniform appreciation
of the border roads work in the desert area
in Rajasthan and also in the mountaios in
Jammu and Kashmir and in NEFA also..,

it Waers wo ¢ Feaar aAar § ?
T WA AT § ag 7 JAA 5 § 0
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SHRI SWARAN SINGH : The progr-
amme is there, It is in the budget paper
themselves; there is allocation for it, and
that programme continues.

SEVERAL HON, MEMBERS rose—

SHRI SAMAR GUHA :
Ppoint of submission,

Sir, on a

SHRI BALRAJ MADHOK You
should extend the time, This is not the
way. (Interruption)

SHRI SAMAR GUHA : He should
continue tommrrow; otherwise, this is an
insult to this House. (Interraption)

MR. DEPUTY-SPEAKER : Order,
order, Hon do you expect me to hear
when four, five, half a dozen Members
speak at the same time ? ([aterruption) I
would request the hon. lady Member to say
whether she can follow when six Members
speak at the sane time ?

st AT wo gEm (FrATET) ¢ I
t7er wErRA, wre area & fag awg g
fear, &7 & 7 @ @t g @ ¥
qa¥ Afad 1 & = & g v @ g

MR. DEPUTY-SPEAKER : Hear me
first. (Mnterruption) Please sit down. The
Minister has concluded his speech,~

{Interruption) Order, order. You do not
allow me to finish even a sentence.

. SHRI N. K, P. SALVE : Under pre-
ssure, vnder your orders, he sat down.

MR. DEPUTY--SPEAKER : And he
has conciuded by saying that if he has left
out any point, obviously, . (Iaterruption)

Order, order,

SHRI RANDHIR SINGH : The ECOs
and some ex-servicemen are fasting opposite
the Prime Minister’s house, What about
them ?

MR. DEPUTY--SPEAKER He has
requested the Members to kindly pass on
all those points to him and that he will
reply. You will get the answer,
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SHR1 BALRAJ MADHOK : We are
spending more than Rs, 1200 crores on
defence. Therefore, discussion on defence
demands must take its proper time. It has
been going on for two days and the minister
has replied, Now some other item is 1o be
taken up. But defence is more important
than that item, That item can come afier
the 30th. This is more important. The
minister should continue his speech.

MR. DEPUTY -SPEAKER : In the
first place, it is not open to the Chair to
revise the programme of the business of the
House,

SHRI P. K, DEO (Kalahandi): The
House is supreme. It can’revise it.

MR, DEPUTY-SPEAKER: Mr. Madhok
asked me to revise the programme. If he
is asking the House thatis a different
question, It is not true that the minister
bas sat down because some other item is
coming,

SHRI BALRAJ MADHOK : He
said so,

MR. DEPUTY--SPEAKER : He has
finished his speech. Let me ascertain from
him. Have you finished your speech 7

SHRI SWARAN SINGH : A certain
time had been fixed and ‘wiihin that, I
have tried to cover the more important
points. Maybe one or two points have
been left out., About ECOs, this matler
did come up herein the from of a call
attention, 1 appealed at that time that they
should give up their fast and sdid that we
are doing our best for them. We will
do everything possible to rehabilitate them,
I have already given all the figures and I
do not waot to repeat them, It came up
before the House only a few days ago. [
am sorry they are still continuing this chain
fast,

SHRI RANJEET SINGH : Will you
make some categorical statement about the
ex-servicemen 7

SHRI SWARAN SINGH : About
ex-servicemen, 1 made a fairly longish
slatement a few days ago. It is not rusto-
mary that we repeat the same things over
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and over again. About ex-servicemen, I
want to say again this is a matter which
is of the highest importanceand we should
do everything when they go back to make
them useful members of society. The civil
administration should help them in every way
Opportunities for employment in the public
sector, in Government, in the police, olc.
should be provided 1o them. But the
main thing rests upon the cooperation of
the States. That is what we tried to achieve
in the last meeting held at Jaipur which was
attended by the representatives of Sate
Government also, I am happy that the
response from the States has been good,
1 hope they will take some follow up
action.

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : The minister said that if
there are apy points left, members can
write to him, But those are minor points.
The whole House was expecting a reply
about the nuclear weapons because of the
changed circumstances. 1 realise that time
is short and it is not possible for him to
make that important announcement, Since
another item has been fixed for 6 o'clock,
1 suggest that the minister may take some
time, say, 20 mioutes, in the beginniog
tomorrow and complete his speech.

MR. DEPUTY-SPEAKER : The
Minister has said that this morning for one
and a half hours has been discussing this
particular question and that he has nothing
more to add.

SHRI SAMAR GUHA : T would like
to submit that in the morning we had
discussed an alwost irrelevant issue. The
satellite has no relevance to the nuclear
policy or missiles. 1 was astounded that
in the morping we spent one and a balf
hours on a issue which bad no bearing, no
relevance to the nuclear weapon and nuclea
deterrents. It is a completely different
thing. Russia and America bave not
developed any technology to use’satellite for
military purpose yet. [ want to submit that
the whole country is agitated on the issue
of nuclear deterrents by our country. In this
House also 90 per cent of the speakers have
in one form or another, raised this issue.
What s the policy of the government 7 I
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am very sorry to remark that the Defence
Minister made the statement that he has
referred to more important aspects. 1 do
not know if in the country today there is-
any other issue which is more important,
more vital, more crucial, more necessary
than the nuclear weapons. Therefore, this
should merit his reply.

SHRI N. K. P. SALVE : Only a point
of submission, The hon, Defence Minister
was properly briefed and he replied to the
points raised by members in the debate
yesterday, For various questions raised
today, he was not possibly briefed. So. he
said he has run out of time. But the
procedure of our writing to him and his
sendingius a reply is something extraordinary,
Then the whole debate will have no meaning.
In that case, we could have written our
entire speeches and sent them oo to him
and he could have sent his replies. Then
the debate will cease to have any meaning.
On very vital points made by us in the
House, we would like to have replies on
the floor of the House,

SHRI SWARAN SINGH : 1 have the
highest respect for my wery learned friend,
Shri Salve. But I would like to refesh his
memory that I devoted a considerable time
in answering the poiots made by Shrimati
Sharda Mukerjee, and she made her speech
today and not yesterday. Though my mind
is not as sharp as his, I bave convered all
the important poinis that they have raised.

SHRIMATI SHARDA MUKERJEE :
Will you agree to have a parliamentary
commitiee to go in to the structure and
equipments ?

SHRI SWARAN SINGH : My reply
is a very simple and empbatic *No™".

SHRI RANIJEET SINGH : Member
after member have made certain serious
allegations about the army and its structure.
There are people outside, two Generals and
ex-chiefs who are making similar points.
There has been a demand for a commission
or a parliamentary Probe. Why is the
Minister shirking this demand for a commi-
ssion ?

DR, D. 8. RAJU (Rajabmundry): In my
speech I mado a reference to lasser beams
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“which are supposed to be very good to defuse
the incoming missiles, Could the hon.
Minister throw some light on this ?

&t o sy (wEeEn) ¢ FuTeas
WEITA, WA U At S1q gueEAl qaA §
g€ & 1 FWIIT WreAT § TEwI A OFT
Al At 5 Twafast & @@ d an g
TAH! geg g1 o€ # &< s 3 fear ¥emy
F 9 dawrar T 4 ¥ g0 A
wedt § |t e oY g avg & wmaw
g1 at & wod fade T g
(wawwm) ** 33% gfcar 7t gaar arE)
‘ﬂ‘aa.unun...

MR. DEPUTY--SPEAKER :
something different,

This is

ot favw ;¥ oF sqEear w1 A
At R 1w WY n¥eer 9T d 9w ¥ faar
mar g e 6 a¥ ¥ g wy fand &
fast 9¢ agn &t |\ w@ @wa gar g aw
3% § 1 wfeg wree gteae GEd
T gEara § e feda darem & oy
WA T & I B W  For fear
w171 15 fame v 9% & aw aa @t
W], ¥7 Aga mgaAqw wAraq i, w8
HEAQ qIIA 377 717 § wlA? A
Fa faar sy 9 &= 2w fre 339 &3¢

SHRI PILOO MODY : Sir, I am against
continuing this dcbate tomorrow because
even if the Defence Minister spends th
hour on the debate I do not think he will
give us any more ioformation than he has
slready given us, This is evident. 1 think
it should be concluded and if he has any-
thing more to say it can be done in another
4wo minutes,

ot §Ra ant (gEig) o ) g
wt srifeee, ot 73 §, 9g 7g9 wEeAqar
wZAr § | ag §IETO A 9X usHfa
FA9 T gA A AT IEE WT G
Qo wrfo Mo & FTEATFT wedt g0 |
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& arear g 5 fadw vt o 3@ 9T
g AT Far3 fF I8 a7 grea £

SHRI CHENGALRAYA NAIDU (Chi-
ttoor) : I wanted to know from the hon.
Minister: on Nepal border Pakistanis and
Chinese are crossing to our side, Pakistanis
are creating trouble and the Chinese are
coming and taking photos and getting
information, What steps are you taking
on the Nepalese border 7

it Ao To TTAY ! ﬂ“fﬂ#@!ﬂ%’
ST 9gar g fF A wen & fraw
w97 15 faaf & o uws s
NFET AN HATA FT W E IAw A3
W9 a7 sqaeqr FT W@ § 7

|rg g qg WY @mwAar dgar g
Iadr fagry, frasY & Jore & worh
2, 4% argw gt @ e wrefter A aw
oY §, SET THaTH & fAF ww #Y aIE
& F7 oy fear o wr g ?

st fre Aroaw () @ & AW
& sy =rgar g f& wg fgareaa o
T, ot gty gay w8, grd dewla
FT TF W@ g, I aww o =3 v
RN .

AT gar gara g7 & ff wurA qe)
F @A 9 A BT F wAEEr FAwE
HHAT T FL W &, foee 1965 %1
e @Y, sAaF fAg s ArsT @ § ?

SHRI SWARAN SINGH : My hon.
friend, Shri Salve asked me as to why the
Chief of the Air Staff is continuing to be
the Chairman of the H. A. L. Thisis a
very temporary arrangement, He is ooly
a part-time Chairman. This arrangement
is not intended to be made permanent, We
are on the look-out of the suitable Chairs
man and we will take a decision before
long about having the permapent Chair-
man.

In reply to 2 querj raised by my hon.
friend, Dr. Raju, it is our intention to have
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a better system for communication and,
if there is anything else, I will discuss it
with Dr, Raju. I will try to understand
him and I will find cut from him what is
exactly in his mind. 1 attach due impor-
tance to his suggesticn,

About the Nepal border, the hon,
Member mentioned that Chinese and
Pakistanis are crossing into our territory.
I have got no such complaiot that any
Chinese have strayed into our territory
throught Nepal border. That information
is not correct...(Interruptions)

DR. RAM SUBHAG SINGH (Buxar) :
There are hundreds of Chiness coming into
our country.. (Interruptions)

SHRI SWARAN SINGH : Crossing
from the Nepal border into our country.
That was the point he raised.

ot ®aT oT® wew ¢ wTT 3% Al
Wi §, ATE § w7 §)

AN HON. MEMBER
Pakistanis ?

: What about

SHRI SWARAN SINGH : Not from
this border. Between East Pakistan and
our territory, there bhas been this illegal
movement into Assam, into tribal region
and, to some extent even in Bengal, But
the securily arrangements have been very
much tightened up. This movement, if
any, now just does not exist,

About the ECOs, I have already ans-
wered that it is our desire to do everything
possible for them,

On the Nepal side, we know that
Chinese come right upto the border. There
are Chinese technicians, Chinese workers,
Chi gi s, who are building several
projects, including road building projects,
in Nepal. 1 cannot say that none of them
comes to the border. We should not
become s0 obssessed by this either. We
should always see it in proper perspective,

MR, DEPUTY-SPEAKER : Now,
there are a number of cut motions, Shall
1 put them to vote together ?
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SOME HON, MEMBERS : Ope by one.

MR, DEPUTY .SPEAKER : First I put
cut motion Nos. 25 to 29 and 40 in the
pame of Shri Kundu to vote.

Cut motions Nos. 25 to 29 & 40 were
« put and negatived

MR. DEPUTY.-SPEAKER : Now I
would put cut ti 66 to 84 d by
Shri P, K, Deos to the vote of the House.

Cut mojions Nos. 66 to 84 were put
and negatived,

MR. DEI{UTY-—SPEAKER : Now I
would put cut motion No. 101 of Shri
Shiva Chandra Jha to the vote of the
Fouse,

Cut motion No. 101 was put and
negatived,

MR. DEPUTY-SPEAKER : Now I
would put cut motion No. 102 of Shri P.
K. Deo to the wvote of the House.

Cut motion No, 102 was put aud
negatived.

MR. DEPUTY.SPEAKER : Now I
would put cut motions 103 to 111 moved
by Shri Ramavatar Shastri to the vote of
the House,

Cut mot'ons Nos, 103 to 111 were pur
and negatived,

MR. DEPUTY-SPEAKER : Now I
would put cut motions Nos, 112 to 122
of Shri O. P, Tyagi to the vote of the
House,

Cut motions Nos, 112 to 122 were
put and negatived ,

MR, DEPUTY-SPEAKER : I would
then put cut motions No. 123 to 138
moved by Shri Ramavatar Shastri to the
vote of the House,

Cut motions 123 1o 138 were put and
negatived.

MR. DEPUTY-SPEAKER :
now put cut

I would
motions Nos, 139 to 156
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moved by Shri Beni Shaoker Sharma to
the vote of the House-

Cut motions Nos. 139 to 156 were
put and negatived.

MR. DEPUTY-SPEAKER : Now the
questiop is :

“That the respective sums not exceed-
ing the amounts shown in the fourth
column of the order paper, be granted
to the President to complere the
sums necessary to defiay the charges
that will come in cousre of payment
duriog the year ending the 3ist day
of March, 1971, in respect of the
heads of demands entered in the
second column thereof against Dema-
nds Nos. 1 to 5 and 105 relating to
the Ministry of Defence."

The motion was adopted,

[The motion for Demands for Granis,
which were adopted by the Lok Sabha,
are reproduced below Ed.]

Demand No, | Ministry of Defence

“That a som npot exceeding Rs.
1,54.73,000 be granted to the President
fo complete the sum necessary to defray
the charges which will come in course
of payment during the year ending
the 31st day of March, 1971, in res-
pect of ‘Ministry of Defence”.”

Demand No. 2/ Defence Services,
Effective/Army

“That a sum not exceeding Rs.
6,55,74,17,000 be granted to the President
to complete the sum nczéssary to defray
the charges which will come in course
of payment during the year ending
the 3lst day of March, 1971, in
respect of ‘Defence Services/Effective-

Army’.

Demand No 3 Defence Services,
Effective-Navy

“That a sum not exceeding Rs.
48,57,50,000 be granted to the President
to conplele the sum neces:ary to defray
the charges which will come in coerse
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{Amendment) Bill
of payment during the year ending
the 31st day of March, 1971, in res-
pect of ‘Defence Services;Effective-
Na\'j‘.“

Demand No. 4/ Defence Services,
Effective/Air Force

“Thata sum oot exceeding Rs.
1,76,25,00,000 be granted to the President
to complete the sum necessary to defray
the changes which will come in course
of payment during the year ending
the 3ist day of March, 1971, in res-

pect of ‘Defence Services/Effective-
Air Force".”"
Demand No. 5 Defence Services/
Non-Effective.
“That a sum not exceeding Rs.

38,31,67,000 be granted to the President
to eomplete the sum necessary to defray
the charges which will come in course
of payment during the year ending
the 31st day of March, 1971, in
respect of *Defence Services/Non-
Effective’.”

Demand No. 105-Defence Capital
Oatlay.

“That a sum not exceeding Rs.
1,15,83,33,000 be granted to the Presi-
dent fo complete the sum nccessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1971, in

K

respect of *Defence Capital Outlay’.

18.28 brs

CONSTITUTION (AMENDMENT)
BILL-Contd.

( Omission of arvicle 315 ) by
Shri Madbhu Limaye.

MR. DEPUTY-SPEAKER : Mr, Hanu-
manthaiya,

SHRI HANUMANTHAIYA (Bangalore):
The Bill that has been brought before this
House by Mr. Madhu Limaye is a welcome
measure. He has the distinction of convert.
ing the Treasury Beoches 1o his wviews,
This is one of the rare occasions when



